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ERIERUACER IS EEIR R IECRE R EICE
g

T2 feetl, 13 weasT, 2026

T, 792(3).— Feai T AL ol T IT=T SATee=aT, o Fea T q¥ahTe qaia<or (H§2eA)
fafaaw, 1986 (1986 FT 29) FT &TT 3 &l ITATT (2) F T (V) 31T GT (Xiv) TAT ITETT (3) F a7 q15q
STETT (1) BT T& ATRAT T TANT T §T LT FI K TE€qTd HdAT &, G120 (F2eqn) =+, 1986 +
A 5 % Sufaae (3) el sraferg &7 &, I AT B9 ATe(T ST il STy o fory sehfora
ST &; 3 THH FIT A GAAT &T SATAT & o I<h T ATR=AT 37 qrg | 978 o Fit srafer i qarta
T AT IHF TAT FG= & A1 S0y, St =7 SAfeg=ar arer Toa= it Tiadi S=ar F7 Iqdsd T <F
STl €

wateT it & g seaEt o2 w1 aafy o1 qema 39§ = @ qrar w8 ff =1ftE e
ot =7 ¥, Fe g & =y, Meaita smafer & Jiqe af=a, a3iaworn, a9 T Jo@arg aiaddT
AT, ST TATFL0T Ao, ST U, FANST, 7% faeet-110003 FT I ThaT 8, AT HATAT % - I
esz-mef@nic.in T% |7 TFAT g

1118 GI/2026 (1)
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e Srferg=ET
s, dieiiofia aesha sryameor s fefisfia ara st 8, 397 w= o7 & ficfisfia oo & o

gl T AT AT FT 730.2498 it FheAeier &= # TeAr gam g, oo 602.798 &t e ries &1 g7
& ST 127.4518 a7 foheA#ieT T 6T & GRATrd g1 T id arer STHamoy 1T & ¥ 3 arge &
FE IT AATCOAT | FET 214 % 207 1o 3 forT Uk Aegeaqol e 21 Ageaqot du+ fagelt & wide ar
ATITLOT T LG I, AT 6 JFATHIST TS IJATH T AWIT-aHT S FLAT G THIT0T FT R\
EREIEEERIEE K

e |f% =7 smare # g9 Sta fAfeyar g, S Tor § 918 S arett f{fror i 7 aentaat § 95
TSIt AT 81 S8 STATaT, ST FATaERT 3% Geae @amrer ST Fg THIT &9 § s Soiadt
AT Tl ITE AT 81 AFAROT H qTE ST ATl Fqemiedlr i 13 ISAriaat, gferdt i 9 ySriaat siw
TOGI/IF= T 11 TSfaat a8 i aeastta (5o sterfaaw, 1972 £ o=t | § g=has 2
FNATOT | qT2 S AT THE Sta JSAriadt # e, dge, T e, 90 %, ot B, FRier
I AT ATAT e AHTEE, ATLA T AT GAT FHTEE, He€ FHIEE, ad H1h, qHT 7T, 9Tel,
Brer S free, R, TR e, dehgaET Y oo arfier g17gt gfert i ot 450 yertaat
T3S 16T 7T 2, s aSt St | e Teft aieaferd €| e aferdt # S1ew, et Hiet asr arer
@, FH ATAT @, AL JTAL, FIAT AL, TASAT AAL, I, AT SITAT I, STARIET, R[AT, TIH, T
TSl & giAad, g TSIl & A1, I, 6 ST F5 7 TEAfd gl TGl 0l |l T=s1 9eT &,
S ai= et it fRueferat, w2 SSfaat & |9, S 9T w1 s, $ie aigare atratod g1 T
Tt § Tgferdt T STt 79 TSIt aTe S 2

i S NeATHIT 2= R % e =0 ATag=T & dq=ae 1 ° AAfae &=, e siw i
T aTiffae, wataveit o s fafergar & gt & qriRatadt ge@t 9 % €7 § "fera ofiv geferd

FIAT ATAYTF g TAT I AT EATANT HALT ST H ST AT JRM F a9 TAT I HATAT AT TORATA H T
TiAfg FEAT ST &;

qq:, TATALOT (F2er0T) Aferfaae, 1986 (1986 F 29) it &M=T 3 #iT ITETT (1) T ITATT (2) TAT
STETT (3) FTIT T&T LTRAT T TIRT L gU, TAT TATE0 (F2&07) 797, 1986 + 7w 5 & 3Iua+ (3)
F g1 USd, Fg GEhTE ST 297 057 § i arer srsrameos i 9T & e 0 7 2 rerrdies & &=
Tl AT I STHATCO ATt Faal St (S T8 J18 qIfeAfaeht Taal ST Hgl SITuiT) & &9
H srfagfra et g, e fFEer FerEr 2

1. grifEufadt o<t e #1 fFear ua $imre - (1) Teida arer st £ $mT F e siw
FIC & % AT A F TY0T THT A7 Aigd, ST &= F THH A1 o qras(g, TTefaaht gaar

st T e 0 & 2 e F &= g o it Sadt s 7 & 575 a9 fhearieT
ZNT| IO H IALMEE 6 AT FILLSATT HIAT 37T ITC-IF (AT § TITer o A7 Sfqrgig T
FTYOT O FoheT e T e Searterd foha T3 €1 amer STaamevs & qrifefaeht Serdt ST 71 fereqme
= <1 TS ATl § AT = E

frefivfa-sovraEe oo 1 fiwr 0 fretieieT
frefiefra-aurer siaigT ST 0 frerrfiex
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~AFrefrfia-amese T dwT (REEITCss
et oo o e areT argae Ree e 2 ferrfiex

(2) o fRerfoefY aat St T AT 7 fEEwor seu-| 9% H9w 2

(3) urrefRafaeht Sadt A * A=, AT Fawr af@q, Tqews-11F $i aqeas-1" 9% o7 2|
(4) T & ST I8 TR TThT Haat S & R (Haer sAqaas-||| 9% §a7 |

(5) TTRTRTehT Faat ST o ST e arer 230 AT 6T AT SAqeAd-1V T FAT 2l

2 . TRt aar ST o T st=fers HgraSeT- (1) T JEaRTE, TR fasht §aat ST & TAse)
& ToTT 19T § T ATSEEAT o W19 ol qIE | &7 a9 il (At o HIqe, ST AHAT 6 TIrHer
3T TS o HEH TTTETT o SHIGH  [o17 38 ATAGAAT | QU TT ITFLT T I Fd gu A=A h
HETATSIET TATE HI

(2) TTST ALHRT T TR R HAET ST & [T A= (o HgTAST|T =7 ATER=AT & Sl o ATaTe
TAT Fl o T Tro7 et 3 qETa 3T Felir avhTe gy ST wnteetw g, At w18 2, O s
GRIESERS I

(3) AT HATeT® HETITSAT, TST OLHIL & MHterraa Fam & qomel & & Srusft arfe 3<% Toer §
ariefeefaeht sfiT TaTa<oiia aTal il Wehighd a1 ST Toh.-

i, FETE;

ii. & ST A,
i, arELT T,
iv. THTOT T,
V. 9,

Vi. TSTE;

vii. Ff;

viii. ITT T2 TT Il [F=r A
ix. fE=TE o7 ame e,

X. AITOTIeTeRT ¥ 9=t T,
xi. =% At

(4) ST HETETST H AR -START, SEHT=AT 3T ohaTsha ol U< 1S STase Tgi @9 STusm
ST TF TH ATIgEAT H UET AR T 81, a9 Ao agrer S a9 sEeEast s 39h
TFATERATT & T Fh Ivg T8 Te7 3T ITifRaTaehl-3T e a1 il AaedT i JTus(T|
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(5) SATATerF HETATSIAT § a1 T Fele F TATIAT &A1 o [T, faemme ST Rawrai & 62eqr, sramg
ST o YL, TA-HAL o TG, G- o e, FaT oA THT o LT, ST STq7 Hf SraeTaharalt
TAT AT TRt i T Tawor & UH 37+ Tl &l TaT SO, o 9¢ 41 {331 STHT saed s ¢ |

(6) =TT WETATSHT | =T T yeariad Y-St fareraarsii  sAiel 9graT A==l fi ggrdr
gt e e we, AT ST gy afeadt, |t v Aot siw fRe, Ff o=, Sues 9,
ST AT AT T TG o giid &A1, TETAET &A1, aufi=l, Sl e 77 o i 67 JH7 7
oo BT ST

(7) =8 sAr=fors wgrESET #§ arifeerfadr-aasr S & fwm wr Rt G smrn s dr 4 °
gHtag Ifafug e e Grarsera #7 sarers Fram SToaT s wqrei aear it srstiiasnT i
T 3 forg o Rafaeft e fareme a7 g fr STostT sfe e sae R SmaEm)

(8) AT HETATSIAT, &= [ATH TTSIAT il HZ-HTTer gl |

(9) =H YT A ATATerH HSTASIAT, TH SATEAAT o6 ST % AT H AT HAT A T

e o forg et it o fore 5T seqrest grem
3. T R g T ST el ST - 1157 F¥hT ATAG=AT 6 SUel 7 TAT a1+ % forw fRwrferfem
T FH, AT -
(1) I-SIART. — (F) TR FATAI-Haal ST § a1, TRETET &5, FH &= 0, AT & o0 H=ivgd 3=t
ST gl T T {&T aTi0roash 1 SAErEd TRE AT SRIRF Harshardi 6 o S=nr a1 aiade
ATAMT TE

Ford o fAvrarT \rfafa i Rrerier ux Fg qo97 T 99 % gl A sfafaay qo s

et va AT 9T A, o STelT TAT 7 ATSEAAT & S 6 I9 TG F T eqiaanl-aaar st
& T Y T o7 7 F T FT ITANT F FAALT K I [arteat @ Ao amEet
AFLTFATA T TFATHRATAT T 2T F2 & forw srafa &7 12 &, 5,-

(i) =T g2 1 ATST 37T AT FHLAT 3T 7% ASHI AT (HHAIT FHIAT,

(ii) FIAATET FTAT 3T AR AT FT AT ST TR,

(iii) TEOT AT T FIA ATA T I,

(iv) FEIT IANT Algd TTH AN, ARATAnT Thed H 9gEF qagT IUeT, 3T T e 9T 18
T, AT

(v) TTITE-4 F 78 § 797 IfedAtad FgmET [7U 70 BT

Tiq g AT T T5T FAR F qF AqHIEH & 5T ST ST F aqees 244 q1 AT STt
T o7 TRAITq A+ At (a9 ATSRRT 6 qrFar) Ater==aH, 2006 (2007 F7 2) AZT adH7 H @]
faferTt % Suae % e & &7 arforisae =i sientis G Srarsart & forg sesde i &
Freft off ST 3 for st wet & Srosf:

i ag |t o arffRurfad-sadt sie % srefie s areft s 3 arfererat # g2 fanet =gfe =i, fAereer
it F = 9T F3 F TET, 5T AT G TAF A § TF J18 LR ST ST 3F AT &l
AT T TAAT H51 T TR F TATAL, 9 3T FTAATT TATT HATAT T &T SATUIAT:
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g T A 6 ST AT T gam 7, 39 30-037 § T97 ITAtAq & e, e oft 3ar § 8Tt

T qiade afeafera 721 grm:
(@) SATIITH AT ATHTET FIU &A1 H 6L TAT TATATHI 20T FT@TAT 6 HAHATar & T A 07 T ST
F game o ST

(2) ST ST A~ T ATFA AT F TAUGI A= AT TZATT 6T STTTIAT ST T A0
Y [TEgTE T FISTHTSH T SA=fors Hgrs=T § aieafora B som

)

(=)

()
(%)
(®)

et AT qTR-a3e — (F) T fRerfaeht geet s & fiae aft qu arfi-wdes e ar e
e Tt F7 fereare arRfRafaeht St ST deeft qded HgraIeET & J9E gl

TATALOT S a9 AW F qraed F ST qhed AR g wAawor-qded Araferd g aAm
T ST

T AETATSIHAT, A= Tord GETASAT T JeF g,
T HETASHT, TR et Faat ST it ag &7HdT & ST T dITL il ST,
T-Te et ey Mergar EfRataa e s, s -

(i) wfera e = =#ar & v fherteT % Hiqe ar ariRfRata g9t st 1 {1\ a9, S AT e 2,

(4)

Fredt i Fated 1 7 Rwior F it st T8t e

Ford o wefera g & S & U frerdier f @ § 9, qTiRRafadT dadt S A mr
T, AT gred 3T Rl &l TITIAT Fad Thed A=t AglAsT & a1 TATEL THe qeremsi
+ forw qEfetia siv fafafde o=t & €7 srqaa grf;

(i) orfefRatast Haat ST & Fia< Tt 7% qhed harawardl a1 Jisgar aded At 1 faeae
T feafaer Haat ST &l Fg AHar Aeqdq 6 AT TL AT e faant e, qrfeffaent
freAT i arffRatasht foem o2 a1 39 g0 931aww, aq 3T Saary aadd #Arad | 6
AT T AT ARTSTF Rgidl siT e =aTe S2eror TTfereRont gy Sy arreferfasht
e ARTEYE MGl (FHT-997 92 FTed) & SAqa gh,;

(i) ST T A AETIS ASASHT Hl ATAITGT Agl HT (&AT AT T % Thed & A 3T

e wies fraraarat & freare £ safa d@afera AR srfderon gy s fAfare
S siie fereT afafaet i R F srae o & ot sie e Rafdr @5d e w

e T off 70 grear, Rt ar arforisas gfas™ & [aior 7 qafa a8 &f ST

TThfah fArEa — aTfeerfaet Soal ST & oTefie ST aTel agqed TThiae (6arad & a9t et s
o S o= RSa &, 91 |33, S T97d, A9, &2, YA, THIT, &9, 9, TZ0 7R, ITITd
AT T TZAT T SATUIHT S IAhT GLAT UF LA & {0 A= ol AT F AN o &9 § UTF
[EREEEECURISEIECIDIRE el

w7 AT e e - aiRfRafaeht ga<t s § vfaerfaes, womoer, | s aesias aga
& AL, HCAATSN, FATH AT, &A1 3T TRHALT ol TgATT %0l SITUIAT ST Ik LT h (o0 foea
T JISAT ATA T HETATSTHT & 91T F €9 H JATC AT JT0IAT
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(6)  eafs wguur —ATRfRAfaT Hoar ST H oeafd Tguer it THATH ST e agiawer (Fwer)
Atertaaw, 1986 3fiT HHI-THA 9T HLIterd el & A eafq yguor (RfR=we =i f=rm)
91w, 2000 F SIATE AT ST

(7) AT TQEOT -qTR(eATeht Haal ST § a7 TG i THATH AT =0T a1 (TEUT &l TR 3
f=ron) srferfaa, 1981 (1981 FT 14) i< I8 T FTU T [FIH < I8 FATLAT F ATHATC
ERIES Il

8)  afgem w1 R - oifEafadt dadt siw & =t smferst &1 fRega wafawr (gwem)
Ffafa=m 1986 3T 3T A aTT U [gwy a1 Tro gwhTe g Mt g, S ot sfas
TSI BT, % T A AT TATAL0T TGUAHI o (Hage o AT TTHH] 6 STl o FTE g

(9) 3 A9AT - 3 eafere w1 Fve™ vg yaee Furgam s, -

(F)  OTRfRATAEr Haat S| H 31 AT MIe Ud TaEd 9Rd 3hE & TAEL0, a9 UF Sdqarg
qfaad §ATAT T GHT-9HT 9T HeE SATee=T 9 AT .31, 1357 (31), aie 8 319, 2016 %
HTEAT | THRTIAT ST AATAL e =7/, 2016 F ATETT AT SATUIT, SAHRTA T TETAT /T HqerT
TATALINT AR qLIeh & T TAhT Hoat ST & aTg? (Afiag w2 92 fohaT ST 96t 2l

@)  TEE et e | Fifved SRR 7 ST F2d gu, Hiar Hawi oz A==t & o=
ST STOTALT AT LT AT TATANT qFA T (STHUR) FLA Al SATATT &I ST T 2

(10)  St= =T srafers- SEf=theT dufere yaee FEman grm-

(F)  OTRfeAtaer Haar S| | st ST daferE 7 Mae 9Rd a9 & 9hiady, a9 S Sdqarg
qfaad §ATA i GHI-T9F 9T GLMTera ATee=-T, 9. 91, F1. . 343(3F), aria 28 714, 2016 %
ST TeRTtera Sta-frfehca srafere sweree A, & srgame foea srom)

(@)  ATRfRAfaet qaar e § AEEE SR #7 STIRT Fd g, Riar Ha|r 67 At ©
T Sa-ferfre srafargt it geferd =i Tiaoits SqEa TagT (STHUH) FA 6l SAqA T af 51
BET ]

(11)  ATREH AITAT FT THGA AT TART Fodt ST | woATiReh A9 7 4w, 9 G9Fh %

TN, A 3T AT TRATT HATAT G, THA-T9T I Fetera; ferg=er &, ar.#1./74. 340(s7), arira

18 9T=, 2016 F STefTT THTIAT AT R T Tarerd 2w, 2016 F IS % TAAT AT IO

(12)  fA=ior sii} frea srafere &1 yeg - arifRataet deet e & Auior o fEredw srafars #1 gaem,

AT FLHTL 6 TATAL, q 3T TATg TRAT HATAT G, FHI-THT T Geriterd AT ag==r &, ar.%7.14.

317(37), AT 29 AT, 2016 = el warriora AATor ofiw feaw sraferg weew 9w, 2016 F S9a4i *

FTETE AT ST

(13) ST - qTRTEATTHT Hoat A | T—(ITAL FT GG, AT TLH 6 TG, a9 37T TAarg

TREdT HATAT T TR Y FHT-H0T 02 HINTAT S—f g yaee {1, 2016, F 30’ & AqHe

ERIES Il
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(14) YEF-IQHETE - GEF-ATATATT FH TITATE AqFA qirh § fAataa BFar S e = @99 &
Ar=fersd AT § 9w Iqey afeafera fohu SITu| str=forsd FgraisT & JAT g ol ST 94T &
AR TTIEHRTLT & FAAHRA g ash, Rt afafa sreties sttt i 37 9dim a9 1o et v
Tt 3 SIaT T2 - AT & AT il AT FeR T

(15) TG AT TG - ATEA ST TZUT T THATH 377 =01 7] FAferi  srqam BT o s

TAoGAY SHAT SF HUITET ST T, FHha TSI 446, A1fE & ST & fore s e s

(16)  sirenfe SHTedi- (F) MTAFTRE ToT= § T TTEHAT F YT 9T AT IqF TATq i fRerfasht
Tt ST o Sfraw Rt 90 IguoTeRTEY SRINT T TATIAT it SIA T qg1 & ST,

(@) FerT IEuT A S g was, 2016 § S Rgredt § S % v F ST, 9 9%
o srferg=mT & =0y fafafae 7 g1, arRFEefaet seet ST\ & Ha7 e I-TguorenT<l ST
T SATHT AT SITUIIT 37 e ST h, X TGUUIRT FelT TN HT Hae (a1 ST

(17)  9RTST TATHT &7 GXEA -TTET TATHI AT HLET HHATTATT g1 ST -

(F) ’ AETATSAT & TETST TATHI o I &A1 I FTAT SATUAT foreH et ofF Fmior &t srqam wai
EARF

@) 59 zat a7 TGSt UgIEt ed Ml § AT -0 2raT g I Tt ot fAHior & =
SR

4. qiRFRafaH w3t e & wfaftg ar e g s arer Gt i =4 -

ot dodt s & aft framerera qartewor (Fweron) srfafagw, 1986 (1986% 29) i 39+ wefiq

AT et q9r w@iEe, a9 &Y aesidl ¥ 96idq Aa 99T Al o reeEHra, fEfee o

SATTHFAT T AT g0, ST q@ad] TAE< TF a1 §A1aF  AefiT FwArw 1533(3 ), arira 14 Faay,

2006 T T i T off, Tt FHE-awg 97 an) At g, Sar F = & 7 areft 7 ffREe §, agaee
Y FHT-THT I HLATTET 07 7T 2, roi-

it
w3 . [ERIEEIL feoreft
R INIEF-RERIERIL
(1) | TS @9, T Ie@dd Y | (F) aTfeafaent Jaat S | =930 & [FH 97 79T &
[EEIEREIERI] fore gars afgd areatas e Rarfaet it s st

TN T FIA & FATET, FHT TU ST JIS@ET (T 3 T
GieeT), eI G99 3 [9HTE Toheal 9% Johle a91a F
Tiafus g,

(@) G99 FTF AEAT SFAH FTATAT % qG 4 36T,
2006 % TReT (1.0, TETEHA [SFHAE aaTH AT 5
% AT H, Re art=ar §eqr 202/1995) & aria 21

T, 2014 F AT (AT BISS AT TATH AL T F GTHA
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¥, fee arf=re ear 435/2012); =i Arsw |4t 1000 a9
2003 T4 03 S, 20221 T Fear 131377 a9 2022,

AT 26 =19, 2023 T 28 379, 2023 ¥ THF TAT

23 SATE 2025 F < T €. 162154 3T 162155 & &1
2025 & s T H. 162023 3T 162034 F FqAR [T
ST

)

T (ST, AT, G, A, o)
IR FLA AT I T EITATI

TR R Hadt ST & 7T SN T ST ST wieEr
TV SR o (e T T ST 781 &F STUIfT| HisEr
ST T TGO TFHATH Tohe 1o AT eafd Aarersh v
g

(3) | 78 @ @ afensErE |t
TATIHT|
(4) | T wfEsRese aerel &7 e A | afafvs |
IcaTad AT TEIHI
(5) | Tk Srer fshrat Av qfw e 7 | wfqfvg |
FeTITerT FrgeTal F7 Heae|
(6) | TTE ST fHeAt i wroT| aT et Fadt ST & HiaT 95 a1 HiSET T et &
foreqme &t st A8l & STt
(7) | %2 Wt & T Tz |
(8) | ST =Rl T TS SUAM | Ffdfog |

g. fafaafa e

(9)

great T Rt # arorcas
TATIAT

i fRerfast wied et 8q o9 T el qeAATe
F TRt % fam, sefer g 6t Sar 7 uF Ganie 5

frae a7 arffRfadr-gadt e &t i\ aF, =98 5
wfarek fAhe 1, U greett, et s s gfaeet &
ETOAT T SAqATT A5l R

g o dXtera e it /T § uF herier arge v
arifRerfafr-aeay S i ST T, T S fr srfaw

e g1, Tded WErEeET oY 9] ARt gt
AER AT A0 Thed HARA FwA A1 fEEme

ToRATeRATdT T TAFdTE FX ohT ST gt |

(10)

GIEEINRERIET Il

(F) w<fera &= #ir fmr 7 us G @ §oAr
arrefeafaeft #adt S & ®r 9, S oot Peeaw 2
et ot w1 & AU ATfursas HHior it At dar af
SILLTE

TR, T ARN & e Faran & osmaniT
AALTFHATSAT Tl TIT FHLA o [oI0 AT I9-FITHT F ATHT
IRITE 3 % SU-977 (1) ¥ gH 194 harwardi afgd 39
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ATLT T TSI ; STHTETIOT 9

SUART & forw 3t g 9 Fwior & s iy srqafa &
ST TR

g Tg T T IgUOr T HeAT AN T IAURM & FEd
At Haedt rarsarat =1 w2 At i AR, =T
FTE T, F ATATE qAT TAT TR T qF SAHET &
et T ST sfie =gAaw gf @r s

(@) T FFAET % T | 960 38 A= AgrasHr &
EECIEEIERIEGRER RS I

(11)

T TEUOTRTEY T ST

FEALT 2016 ,H Fest T Tguor =7 a7 gIT S SRR
o AR o SATETL AT ATEHHSHT, T THTH o 3 FAT
SN, I FI IT T FIT a7 Fo qrifEatat dear
ST T 95T ATHAT & TGN T ICATEA Fdel AT FIT
AT I2ANT T HEH TTIEHRTET FIT AT &b ST

(12)

FeAT FT FeTe |

(F) TST ALHIT & TAHT ATTAFRTT il T ATATA 6 (o7 9,
LR, TTored AT s R 9% & Feai i Fers Air ST
SEEN

() FeAT AT FeTs dl TATAT Feal T AT TS ATATEIT T5T
3EF T FATT MU AIwi F Iuae & Aqa FAHaEa
R stToEm)

(13)

a9 IATEl 3T T FY 99 IATeT
(THETEST) T HAZT

] fatert & srefie fafaafea grm

(14)

@ &Y §9 2faw @, an-
g T s gaaT g &t
FFET|

@ fafeat & srefim ARt (g Fea ffem
FETET 3T ST FhaT 8)

(15)

anE ghagrat qtea giaar

T

@y fafes, Mt s AT siv Suesy anied®
TEETdl & AqETE HA % 3T T STuar)

(16)

HISET H=Hi &l AST FIAT, 3ve
S qlerarett &t fAaim)

ary fafe, Feat & BT =i Sueey amieds
gl & Iqa I q39Taor T91E qedidh & a1

A THRLOT IATT FHE AT

(17)

e F Gaferd e fohamserTa 9

arfefRafadT Hodt I F Fu% gl
HTSHTATZSH, AT FT I T

] fatert % srefie fafaatea grm

(18)

TEIET Al AT qEr der v
e

] fatert & srefie fafRafaa gem

(19)

T % THT ATl T AAWHA

] ot % srefie samaaTtas 3297 % fou At
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(20)

T FHEE BT dOAEt ST
W oFau FHU i anEeEr
ugfaat ® &y b, T
ITATEA, ST FHT 3T AT I

AT AT & AN & {0 a0] [Afet & ofefiT A
EIR

(21)

s S AT a7 oty o §
IUATRT AYIAT AA/TTATT T
IREER]

SYATREA ATTAT A AT ATTAST AT T et | 0 &
TIRT SITURTT ST IO ATTAY T F =000 3T I
ST o [olT YATE o STTUT| ST, a=ATd aierg
ST/AfUST F g wr an fAtert F srefiw AR
T StTom)

(22) | FOET S qWd FT o ATONSAE | WA FEATEE R e i
AT |

(23) | F a1 w=r T F e g, | L A F aqE A
Fread At

(24) | T8 AT Ter| ] fafer & srgam At

(25) | FAeft sSria=t =1 aaTeer EIVAEIRRIEE CICNEIERIE T

(26) | T TRafAefT-riET ] fafert & srefie fafaataa

(27) | FATEEIEE ATET ATE AR g | o) At e At

(28) | THerefT & 7 I ffore STaeTaT ¥ AT 9T, TH AN AR % e

IEIRRIESRER IR IR

(29) | E1ET AT oIStk qfewE A are | o et F st At
FNTHT

(30) | AT, ATEA ¥ LA wgmor EIDNEIERIEIECIEAEIERIT G

T. Fafda AT

(31) | AT STt &= T =7 & Fa¢e T s |

(32) | St @i TR =7 F "gaew BT o)

(33) | st wfafafennt & foro gfa | b =9 & ada fem smom)
STRITRIAT 7 SR

(34) | Trefior FET Al FEE 3= T &9 ¥ "¢ FohaT ST |

(39)

GEIET IR M L et O
ITAM

FTIT-T, X FIT SATIR GO0 FALT AT SO |
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(36) | T =T Ak = ¥ Ferele B st
(37) | AT S Sfrerefier overt 7 Troon | " w9 & sed e som

(38) | TR erqger aftaee T | A w9 & sad e srom)

ITAMT
(39) | Freret fershr qferT w7 7 Haee AT S
(40) | STARTHE T8 71 =1 A1 wri=mat By | |k &7 & Here R s
RGERELL
(41) | TTATTT % T STETEAT) TR &9 7 J9¢+ fhaT S

5./ g Fh g ot /it @1 o w7 g, S S afaf® % aw a sEr s,
S = & 12 Aol § ARy Rt e aftafoa g, st -

F.9. Aot wfafa & ae= L
1 ST s, deftsfia, diefsfia qETE, T,
2 FARIT e, arariors arfaehr gwnT, defsia qIET, o,
3 FrfererTet erferrear, < Awtor fas T ue oreeT Ane e, I,
gue, T
4 I TS ST ILEFR GRT FHI-G0T 9T A qui § T

TATALOT AT Fearsiia (FRTea §2ervr 9iga) & & ¥ Hraed
TF A &9 & JaEta &7 amaEe G
ST

5 I T29T ST TLRTY 5T HHT-99F 9¥ i 99 # &t qTe=T:

gfafsa ferafa=me a7 geam  siRfRafaedr s
JIATECOT & F U (AT 7 Ay BT s

6 ST sfersprey, T ud grfior FsEr e HEH, T,
7 Hataa St & qe7 @ et qEoT, T
8 I FeeT 157 o9 fAfagar 9 & uw gfa=e T, TR
9 gt srferpTY, Se waer TS ygur R A qIET, Ta;
10 37 fAeers/STus, fieft e etz R T T, T2

6. frerht & & Fea: -(1) AT wfafa, areafaes waa-fafery affRafat  smem o 9w a7 F
FehRTATT TITEALOT ST a9 HATAT FIT H&AT 1. 3. 1533 (31), &A1 14 Faw=w, 2006 & sAfeg=ar #ir
FAT ® omfaer s i fRatadt geet st & s arelt sfafafert i sti=r w3t fam 2o v 4 %
s qreolt # fafafee [fvg wiafafeat w1 g o 3 afag=mT % gl F dga @ T=aw
FATIART o & 70 e ST % TR0, a9 Y SAarg Tadd G 99 T qAa<0 T
AT TTTEr0T, STET T AT g 7 0T FGAT Al A i ST
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(2) ST THRATERATT WTET TEHTT o JehTol I TATFL 3T aF HATAT il ATELAAT TEAT FL.A.1533 (), A
14 ffava, 2006 F AqgAT | 7 AT Bi S grieferfady dadt st & ¥ S @A, THE T 4 F e
qrferet § fAfAtee afafg Sramsardt w1 gresy, it Farar AT afita g aredtas eqd-arerg Rataat
F AUTT IL T STUAT A< I9H Fataa Famas arfeeront &1 qaiiq f#Far smom

(3) fmr=t \fafa &1 geer-atEa a1 gafaa Ferre 31 3T a9 "@vas UF =t & fAeg, S 39 afeg=er

F Toreft Sueer 7 Sooree FEAT €, TATELOT AT ¥ & 19 F el aRare s w3 % forw gam gem

(4) Fre wfe e dataa Eraw & sttt ar Forstt, stents @t % gfafRteet ar qoranfat =7,
T AT | TTEAT & AT, A fA=r-fawet § agmEar & o et F: ot |

(5) frr=T |fHfT Jes a7 31 79 A Rafq F AqaR AuAT ATt Fw1ears U UsT & qeF I asia
FATET T, TH ATTHAAT % 1T FoT IYTEY-V § A AT 70 F e, 39 a0 &t 30 7 T T&qq T |

(6) FeRIT FLHIT T TATALIT, A ST TAATY TAAT HATAT (AT AT B 3Ek Fedl 6 TG g
& forT Ue fRaer 3 @ ST 9 3t a9 |

7. ARANET ST, - TH ATALAAT % ITST Tl TATAT AT F T Fol T FEh1 37 T FLh1e, Afafiad
ST, AT FI< 3l, AHA{ase HT qeohii

8. ITAAH ~ATATAY, AT AT, - TH ATAGLHAT F ST WA F AT SoadH ATTAT AT IoF +ATITAY
T TCE A ATAFRIOT FIRT T TR0 T A7 9T 7T ST aTer straer, e &S 2, & sTeqefi= giv |

[FT. €. 25/01/2026-T0HsE]
=T, . FTehgl, IATF S

AT |
Frettsfia TR R & seama & arRRufasht §a<y st it =T 1 fR{aer

AT Feorsiia TAATIOT & TIEHT ART |, T o Srqgmeos (F1Erem) it AT & 2 Thawies 9=
T &, THT STHIAT % AT Too=T T & oo Tgaiel TATHIT % (OTRAT 911 T T Teaqrad gl
AT ST AT 6 HIAT & 2 Fhefrie? AT 7 &=, e qrerdid & oo s T § o6
AT 7 emeser e fS5er &t AT T, feftsfia ara srwameoa & 2ferft 9T O Jeartad g1 dieeia
T ATATLOT T HHT T 1 AT FETE & &, A q-emgsrg e ST ST & ergsigiqe-dierr+ia
ST T T, aTestg i ot § dieti+ia o sT9amvs % @A 37 & AHdTE Jearad gl Tersid are
AT T HHT F 2 TR ATSTE FT &0, g M- s TAT & freArsfia-aea e @< @7 aF,

FITRTE TEEter 3T WA Tgwier § pasmarate o % Fadt anr & yearfag g, o 2 fherdies ==t 1
g | e feirdfia arer A9 F I AN aF et g1 feftia aesta sy i 3949
AT STl el off J9Ter & |1 SaeeTgy HHT i SrEs & a1 iaersg HaT & ey g, 39 &= §
0 Frerefie a1 arffRafasht Jaet sTe yearfera )
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EREpEd||
IO & G &7 F @ S & J-FHaers
#. 9. aregver LCILES #. 9. ERIE EEUGRY

1. 28.72211646 79,94524683 37. | 28.44962201 80.25363259
2. 28.72398924 79.95397902 38. |28.4437035B | 80.25135979
3. 28.77960452 80-06122808 39. 28.44120793 80.24793456
4, 28.73804693 80.10382384 40. | 28.41233326 80.23980417
5. 28.71712337 80.13676164 41. | 28.45098582 80.24437997
6. 28.67703551 80.17496587 42. 28.45286029 80.24593106
7. 28.66493923 80,19361289 43. | 28.45724421 80.2397172
8. 28.63690486 80.20656782 44. | 28.46219649 80.24004016
9. 28.62913493 80.20831353 45, 28.46231008 80.24017023
10. 28.62609213 80.20893325 46. 28.46253685 80.24056056
11. | 28.60700089 80.21917583 47. | 28.4627066 80.24095089
12. | 28.59225929 80.23154074 48. | 28.46281994 80.24114597
13. | 28.57930108 80.26103438 49. | 28.46304679 80.24147101
14. | 28.59229362 80.27164691 50. | 28.46315989 80.24173109
15. 28.57508496 80.29222982 51. 28.46338666 80.24205601
16. 28.56854738 80.33220982 52. 28.46361382 80.24225082
17. | 28.56094781 80.3455306 53. | 28.46384142 80.24231555
18. | 28.55565131 80.34 208133 54. | 28.48917776 80.24518153
19. | 28.55484676 80.34688244 55. | 28.49133834 80.24719497
20. | 28.5462248 80.35595484 56. | 28.52312628 80,23584029
21. 28.5211545 | 80.38330622 57. | 28.59887468 80.19544537
22. | 28.52554414 80.34522632 58. | 28.65466453 80.1523448
23. 28.5308224 | 80.31820156 59. | 28.65410758 8010382492
24. | 28.54259019 80.29102947 60. | 28.68725487 80.06977403
25. 28.5266253 80.29775494 61. 28.66362939 80.03505508
26. | 28.51698802 80.3068892 62. | 28.63000987 79.99651358
27. 28.50816625 80.3343934 63. 28.58558285 80.00023502
28. 28.5054418 80.30913787 64. 28.52423205 79.97634666
29. | 28.50356033 80.30848361 65. | 2858578293 79.93086666
30. | 28.49808149 80.30770571 66. | 28.62856205 79.91005887
31. | 28.43618771 80.31023662 67. | 28.68319184 79.88289305
32. | 28.48875554 80.32045867 68. | 23.51273723 79.97924424
33. | 28.49974141 80.32598422 69. | 28.47155325 80.05041421
34. | 28.46396721 8030881345 70. | 28.38956678 80.02055801
35. | 28.45060152 80.30581249 71. | 28.36015383 80.00483997
36. | 28.45797096 80.27217063 72. | 28.32239813 80.0029964 1
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%. 9. STRTTST EEUIEY ®. 9. STETTIT EHUIES

73. | 28.30735823 79.97490344 95. | 28.72942468 80.18051216

74. | 28.32772678 79.94357131 96. | 28.71563438 80.1966486

75. | 28.38201562 79.94619541 97. | 28.72431351 80.19266762

76. | 28.40231159 79.95769864 98. | 28,71738317 80.20840393

77. | 28.40207099 79.9650497 99. | 28,68522431 80.2519402

78. | 28.43352188 79.97140936 100. | 28.66154997 80.22307169

79. | 28.41662751 79.93203365 101. | 28.66160832 8021292997

80. | 28.42356019 79.91709418 102. | 28.75899995 80.14384511

81. | 28.44664444 79.93131932 103. | 28.75394576 80.13322324

82. | 28.46059929 79.9663007 104. | 28.76301074 80.14434731

83. | 28.49722382 79.997288 105. | 28.76594253 80.17327402

84. | 28.5073888 79.98661139 106. | 20.75406665 80.16925148

85. | 28.53369562 80.3375431 107. | 28.75164483 80.19329596

86. | 28.51836872 80.32031838 108. | 23 81654608 80.09027461

87. | 28.61754904 80.28866615 109. | 28.80247426 80.08254825

88. | 28.66895514 80.27171010 110. | 28.78543131 80.1124458

89. | 28.65347992 80.25042081 111. | 28.73891328 79.94161516

90. | 28.63820962 80.23378334 112. | 28.75522393 7994224056

91. | 28.64145184 80.25191386 113. | 28.75045479 79.93399558

92. | 28,63764954 80.25309017 114. | 28.78589165 79.92448448

93. | 28.60388646 80.24076634 115. | 28.7745683 79.91754624

94. | 28 69485291 80.22118882 116. | 28.77492534 79.9170149

IO @ ; qTifRafadT daat e & 7@ &get & g-Mesns
ATSST|  STeTTer TIAAT SIECLI IS LG TYTAT

1 |28°47'9.030"3 79°53'54.926"7 | 45 | 28°31'21.320"3 80° 2' 44.479" 1
2 |28°45'25.616" 3 79°54'50.834"7 | 46 | 28°32'40.486"3 80° 1'27.167"
3 [28°43'49.224"3 79°55'19.235" 7 | 47 28° 35'2.958" 3 80° 1'20.379" T
4 |28°43'20.218"3 79°55'16.792"7 | 48 | 28°36'54.127"3 80° 1' 27.563" T
5 128°42'17.310"3 79°585'3.739" ¢ 49 28° 37'49.504" 3 80° 1'2.410" ¢
6 (28°42'11.949"3 79° 53' 58.041" 1 50 28° 38'35.634" 3 80° 1'34.838" 1
7 128°40'46.281"3 79°51'41.983"7 | 51 28°39'25.134" 3 80° 4'24.172"
8 [28°38'39.111"3 79° 563' 24.669" 52 28°38'25.100" 3 80° 5'16.725" ¢
9 [28°37'19.451"3 79° 63'30.982" 53 28° 38'18.525" 3 80° 6'58.092"
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10 |28° 36'33.893" 3 79°54'12.519"7 | 54 28° 37'59.886" 3 80° 8'45.030" 1
11 |28° 35'18.907" 3 79°53'59.614"7 | 55 28° 36'25.904" 3 80° 9'21.376" I
12 |28° 34'4.646"3 79°55'17.000"7 | 56 28° 35'4.164" 3 80° 10'24.974" 1
13 |28° 32'35.687" 3 79° 56'9.883" 4 57 28°33'49.677"3 | 80°11'31.225" ¢
14 |28° 31'59.284" 3 79° 55'48.366" 7 | 58 28°32'20.798"3 | 80°12'56.706" 1
15 |28° 30' 34.508" 3 79°55'19.140"7 | 59 28°30'24.803"3 | 80°12'49.360" 1
16 |28° 29'37.246" 3 79° 56'49.954"7 | 60 28°28'58.030"3 | 80°13'22.813" 9
17 |28° 29' 57.052" 3 79° 57'52.649"7 | 61 28°26'57.234"3 | 80°13'20.963" 1
18 |28° 29'33.126" 3 79° 58'22.960"7 | 62 28°25'49.690"3 | 80°13'37.853" 7
19 |128°29'4.161"3 79°568'25.974"9 | 63 28° 24'56.343" 3 80° 13'2.720" ¢
20 |28° 28'36.924" 3 79°56'58.754"7 | 64 28° 23'0.361" 3 80° 12'58.108" ¢
21 |28°28'12.301"3 79° 55'58.856" 7 | 65 28°22'34.314"3 | 80°14'31.167" ¢
22 |28°27'4.107"3 79°54'48.478"7 | 66 28° 23'54.391"3 | 80°15'36.165" ¢
23 |28°26'7.870"3 79°53'24.337"7 | 67 28°25'16.803"3 | 80°16'27.511" ¢
24 |28°25'2.632"3 79°53'22.285"7 | 68 28° 26'36.461"3 | 80°16'16.035" ¢
25 |28°23'52.939"3 79°54'6.721" 7 69 28°27'10.295"3 | 80° 16' 18.536" 1
26 |28°23'38.797"3 79°54'50.574"9 | 70 28°26'53.831"3 | 80°17'43.380" 1
27 |28°22'57.865" 3 79° 55'7.380" 71 28° 26'56.692"3 | 80°19'10.827" ¢
28 |28°21'30.931"3 79°565'10.992"q | 72 28° 28'4.668" 3 80° 20'18.736" ¢
29 |28° 20'30.653"3 79°565'25.254"9 | 73 28°29'22.297"3 | 80°21'26.611"q
30 |28° 19'8.463" 3 79°585'17.893"9 | 74 28° 29' 39.662" 3 80° 23'4.947" 7
31 (28°17'58.927"3 79°56'24.097"7 | 75 28°30'54.901"3 | 80°24'23.826" 1
32 (28°17'4.206" 3 79°58'13.797"7 | 76 28°32'19.097" 3 80° 23'4.021" q
33 (28°17'55.116" 3 79°58'37.871"q | 77 28° 32'55.207"3 | 80°22'36.453" ¢
34 (28°19'22.360" 3 79°59'15.255"7 | 78 28° 34'5.135"3 80° 22' 8.677" I
35 (28°20'47.384"3 80° 0' 19.982" 9 79 28° 35'19.525"3 | 80°20'24.230" ¢
36 (28°22'7.413"3 80° 1'2.934" 1 80 28° 35'9.661" 3 80° 19'43.239" ¢
37 |28°22'29.621"3 80° 2'8.280" 7 81 28° 35'28.642"3 | 80° 18'34.695" 1
38 |28°22'17.812"3 80° 2'46.623" 1 82 28° 37'22.315" 3 80° 19'1.329" ¢
39 |28° 24'9.249" 3 80° 3'32.070" ¢ 83 28°38'53.927"3 | 80°18'25.136" ¢
40 |28° 25'31.678"3 80° 4'15.063" ¢ 84 28°40'3.852"3 80° 18'0.026"
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41 |28° 27' 37.452" 3 80° 4' 38.565" 85 28°41'30.584"3 | 80°17'15.616" ¢
42 |28° 28' 33.667" 3 80° 6' 16.497" 4 86 28°41'44.786"3 | 80°16'20.726" ¢
43 |28° 30'19.769" 3 80° 5'48.255" 4 87 28°43'6.617"3 80° 15'25.355" 1
44 |28° 30'43.241"3 80° 4'6.866" I 88 28°43'52.022"3 | 80°13'57.335" ¢
89 |28°45'25.992"3 80°13'15.530"7 | 101 28°44'57.957"3 80° 1'53.076" ¢
90 |28°45'47.874"3 80°12'15.660" 7 | 102| 28°44'4.769"3 79° 59'17.499"
91 |28°46'47.990"3 80°10'33.925" 7 | 103| 28°43'27.924"3 | 79°57'18.355" ¢
92 |28°48'47.413"3 80° 8'27.753" ¢ 104 | 28°44'12.327"3 | 79°56'51.198" 1
93 |28°49'40.182"3 80° 7' 7.105" 105| 28°44'48.229"3 | 79° 56'46.620" 1
94 128°49'28.376"3 80° 5'28.697" 1 106| 28°45'32.751"3 | 79° 56'34.922" 1
95 |28°50'7.444"3 80° 4'2.507" ¢ 107| 28°46'0.964"3 79° 55'58.071" ¢
96 |28°49'31.391"3 80° 3'45.942" q 108 | 28°46'24.306"3 | 79°55'32.516" 1
97 |28°49'12.567"3 80° 3'12.338" ¢ 109| 28°47'13.066"3 | 79°56'26.878" T
98 |28°48'9.790"3 80° 4'13.404" ¢ 110| 28°47'21.374"3 | 79°55'40.372" 1
99 |28°47'41.182"3 80° 3'58.183" q 111 28°47'6.054"3 79° 54'44.262"
100 |28° 46' 56.385" 3 80° 3'31.855" ¢
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ST IV
griRfeurfdt gt S & s At riEt i G ST I Ao Adens
.. frrFT A | wrE FT A FTETLT (3) 9T ()
1 IE T FTATAT 28 | 36| 3205 |79(55| 165
2 &7 T 28 | 36| 498 79 |53 | 593
3 e wreare 28 | 36| 286 79 |53 | 59.9
4 AT AT 28 | 34| 526 79 |55 | 38.6
5 i FATHT 28 | 34| 512 79 |55 | 27
6 LILIEEES 28 | 34| 19 79 |55 | 305
7 AT AT 28 | 34| 95 79 |55 | 30.04
8 ST AT 28 | 34| 3401 | 79|55 | 15.07
9 9= aqiar 28 | 33| 579 | 79|54 | 26
10 EIEKES 28 | 33| 3201 | 79|55 | 14.07
11 SRR AR 28 | 34| 38 79 |54 | 205
12 TH LT 28 | 34| 38 79 |54 | 57.08
13 wga 28 | 35| 36.08 |79 |54 | 2504
14 SRRk 28 | 34| 38 79 |54 | 20.05
15 TSTEAT 28 | 31| 38.02 |79 |55| 38.01
16 HAAT ST 28 | 38| 38.04 80 | 1 6.36
17 T 3 28 | 38| 4997 |80 |1 | 14.98
18 T F=T 28 | 37| 3708 |80 |1 | 18.68
19 EEK 28 | 23| 422 80 |4 | 45.09
20 LK 28 | 32| 5153 |80 |3 | 754
21 TR TSaT swEsT 28 | 39| 14.09 80 | 1 58.44
22 i FeRTIE 28 | 37| 392 |80|1 | 30.85
23 EERS 28 | 37| 5558 | 800 8.7
24 EUIERIRIL] 28 | 34| 5.02 80 |3 | 27.15
25 & 28 | 36| 0.76 80 | 1 | 47.83
26 EEEREIC] 28 | 35| 2101 |80 |1 | 3652
27 TR 28 | 36| 4777 |80 |2 | 42.39
28 EREl 28 | 36| 59 80 |2 | 517
29 s 28 | 38| 1759 |80 |1 | 30.85
30 e AT THECrAT 28 | 37| 76 800 | 207
31 TAFTAE A=A 28 | 35| 2249 |80|0 | 39.43




20

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

32 A AT 28 | 34| 4212 |80 |0 | 522
33 o e 28 | 30| 2658 |80 |2 | 9.13
34 AT e 7.1 28 | 28| 2661 | 79|59 | 2952
35 forer e 28 | 29| 997 79 |58 | 8.87
36 ERREER] 28 | 27| 3553 | 79 57 | 24.97
37 et qEfaAT 28 | 28| 1521 |79 |57 | 36.34
38 el 28 | 28| 27.94 |79 |57 | 24.97
39 NEIERIRCIN) 28 | 32| 5811 | 80|11 | 40.13
40 [RRNES 28 | 27| 3294 | 79|56 | 265
41 EEIA 28 | 28| 1286 | 79|56 | 30.44
42 grErsy 28 | 40| 4487 |79 |52 | 43.26
43 [EEIMECE] 28 | 31| 4806 |79 |56 | 45.08
44 ST el 28 | 31| 38.02 |79 |55| 38.01
45 EEIE 28 | 21| 874 79 |52 | 44.19
46 foemr 28 | 31| 29.04 |79 |56 | 33.06
47 ERRLRS 28 | 30| 9.09 | 79|56 | 53.01
48 fafere 28 | 29| 3303 | 79|57 | 34.09
49 THTET 6 28 | 31| 4.01 79 (58 | 10.07
50 TET TAUST HTH 28 | 31| 35.07 79 |59 | 9.06
51 SEiE 28 | 31| 59.02 |79 |59 | 50.01
52 TETE R 28 | 33| 208 79 (59 53
53 ST BTH 28 | 32| 5301 |80|0 | 9.06
54 ELE I ELELRS 28 | 30| 5353 |79 |47 | 15.32
55 9TE T8 28 | 33| 1142 |80 |1 | 4203
56 THA TATT 28 | 34| 4212 |80 |0 | 522
57 FYETET 28 | 22| 3721 | 79|54 | 39.25
58 ERUE IR 28 | 31| 117 79 |59 | 38.9
59 Tz U70.2 IF Frere 28 | 29| 4488 | 79|59 | 536
60 AT 28 | 29| 5528 |79 (58| 7.29
61 wER °T| 28 | 27| 5307 |79 (58| 059
62 FITTE TR 28 | 31| 5557 |80 |1 | 3459
63 e 28 | 31| 5754 |80 |0 | 3847
64 Ik 28 | 29| 57.08 |80|5 | 585
65 ERET) 28 | 40| 53.04 | 79 (53 5
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66 HATAYE 28 | 40| 4721 |79 (52 | 39.46
67 ERERIE] 28 | 41| 13.75 79 |52 | 13.02
68 et 28 | 41| 2993 |79 (51 | 4278
69 qreT 28 | 40| 5592 |79 (52| 2.91
70 THT 28 | 41| 5404 |79 (52| 248
71 I 28 | 39| 2073 |79 |53 | 27.21
72 EERL 28 | 39| 4074 |79 (52| 54.35
73 astferam 28 | 39| 3498 |79 (52| 41.77
74 TAGA 28 | 39| 1598 | 79|51 | 25.04
75 LRI ECEINE ) 28 | 41| 2085 |79 (53| 1747
76 AT 28 | 42| 7.09 79 |53 | 12.34
77 e 28 | 41| 59.09 |79 (53| 6.46
78 [EEIN 28 | 41| 4299 |79 |54 | 2578
79 ESIEll 28 | 39| 2497 | 79|50 | 39.24
80 TEAT FHeAY 8,9.10 28 | 26| 067 80 |2 | 4062
81 ST ST 28 | 27| 219 |80 |4 | o062
82 AN ERGA S 28 | 29| 2398 |80 |6 | 47.74
83 EEEIE 28 | 26| 048 80 |4 | 062
84 LIRS 28 | 26| 1781 |80 |5 | 4845
85 qEFT 28 | 26| 042 80 |3 | 061
86 SRR 28 | 26| 2322 |80 |2 | 49.31
87 e 28 | 25| 1011 |80 |5 | 251
88 EEIRUAE ) 28 | 24| 2052 |80 |6 | 1347
89 AT IO AL 28 | 32| 3641 |80 |12 | 3997
90 EERKRS 28 | 29| 762 80 |3 | 143
91 LILIKES 28 | 21| 2731 | 79|54 | 13.96
92 EEERl 28 | 29| 946 80 |4 | 5213
93 A 28 | 29| 4078 |80 |4 9.7
94 ISk 28 | 29| 4012 |80 |5 | 481
95 e 28 | 38| 54.02 | 79|53 | 38.02
96 AT THAE 28 | 38| 2101 | 79|53 | 21.02
97 ERAIEIEN 28 | 37| 32.04 79 (53 | 51.06
98 FATT 28 | 37| 1801 |79 (52 | 50.09
99 CIECE 28 | 38| 07 79 |52 | 505
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100 AT 28 | 38| 4503 |79 (52 | 434
101 LIERKRS 28 |38 | 3301 | 79|52 | 56.03
102 ST 28 |38 | 5207 | 79|51 | 43.07
103 Rl 2838 | 566 | 79|52 | 21.01
104 [ERk) 28 (38 | 5007 |79 52| 14
105 ST ST ATaT 28 |20 14 80 | 2 4
106 AL ATfeAT 28 |20 41 80 | 2 30
107 AT 28 |20 45 79 |59 | 57
108 SELCUSILE 1Y 28 | 21 31 80 | 3 2
109 ATE-ATT 28 |19 5 80 | 0 5
110 EIMEIMEIEIRI 28 |19 18 79 159 | 26
111 STTSfTe 28 |26 | 1007 |80 [19| 22
112 ELRRRS 28 |26 | 29.1 80 (18 | 35.7
113 T e 28 |42 | 5604 | 79|56 | 497
114 EEEl 28 | 43 5.6 79 |55 | 596
115 HETE AT 28 | 43 15 79 |56 | 50.6
116 EEREUEEIEIC 28 | 43 16.1 79 |56 | 327
117 [RRUESIEIEIE] 28 |44 | 599 79 |54 | 129
118 qiRAAT FT T 28 |44 | 197 79 |56 | 29.01
119 FLAL IeATT 28 | 46 6.9 79 |54 | 35.9
120 ETRTETE 28 | 41 10.6 80 |4 | 389
121 HATHIE 28 (40 | 187 80 |4 | 58.1
122 [RRIEEII 2839 | 4341 |80 |3 | 57.65
123 LR 2838 | 3262 |80 |3 | 849
124 AT I 28 (39 | 2521 |80 |1 | 36.08
125 FIIE 2833 | 3815 |80 |3 | 251
126 T oo &qr 2838 | 3243 |80 |5 | 2216
127 AL 28|38 | 1557 |80 |5 | 47.38
128 £l 28 (38 | 1438 | 806 22
129 HATIIE 28|39 | 2456 |80|5 | 53.99
130 gl S 2839 | 1511 |80 |7 | 931
131 BRI 28|39 | 1085 |80|6 | 2855
132 FATLL 28 | 8 43.2 80 |7 | 5354
133 wTETETeT 28 |37 | 1834 |80 |7 | 2381
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134 TTHLHL 28 38 | 3976 |80|8 | 59.41
135 TEHAL L 28 (38 | 256 80 |9 | 2652
136 ST T HTETEET 28 | 36| 5164 |80|7 | 3522
137 RIMERK Sl 28 | 36| 1738 |80|8 | 6.5
138 HRLILL HAH 28 | 35| 589 |80|9 | 39.86
139 GRT AAHE 28 | 35| 3089 [80]9 52.1
140 el 28 | 37| 2268 |80|9 | 51.09
141 EEERERS 28 | 36| 1355 |80|10 | 34.84
142 EEERES 28 | 36| 905 |80|10 | 58.16
143 AR 28 | 34| 5199 |80|10 | 47.21
144 R1EERES 28 | 34| 47 80|12 | 560
145 SEIE 28 | 63| 812 |80|12 | 2657
146 e At 28 | 31| 1826 |80|12 | 45.41
147 ATETLT 28 | 34| 299 (80|10 | 9.71
148 EEEIE] 28 | 49| 3206 |80]| 4 3.41
149 T 28 | 49| 1872 |80|5 | 11.36
150 TSRt TohagT 28 | 48| 123 |80|5 | 496
151 LEIMERE 28 | 48| 2796 |80|4 | 33.69
152 i wgre 28 | 47| 4646 |80| 6 7.85
153 SIEE 28 | 46| 4282 |80|6 | 4056
154 TH TR 28 | 43| 3731 |80|9 | 41.16
155 AT AT, HETSY 28 | 42| 14.94 |80| 9 | 39.64
156 TR 28 | 44| 2887 |80|11 | 3505
157 SERICIREARE R 28 | 44| 4168 |80|8 | 34.89
158 e 28 | 41| 26585 |80|10 | 2942
159 LEIREHE 28 | 40| 3052 |80|11 | 45.05
160 EIRSCEL 28 | 40| 44 80|12 | 55.81
161 LEIRERE 28 | 47| 3118 |80|5 | 5553
162 FERATI 28 | 38| 11.08 |80|14 | 13.02
163 ERIE 28 | 38| 1425 |80|16 | 27.35
164 fEreT AT, ARSI 28 | 38 6 80 |13 | 33.04
165 ERERIA MR 28 | 38| 3314 |80|13 | 2551
166 THHTE 28 | 39| 2183 |80[11 | 49.18
167 g 28 | 41| 4612 |80|11 | 32.61
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168 28 | 42| 1664 |80|10 | 45.66
169 weT et 28 | 37| 781 [80]|14 8.3
170 oot 28 | 35| 4025 |80|14 | 355
171 T 28 | 36| 685 |80[15 | 19.75
172 EEAL 28 | 36| 4518 |80|11 | 56.27
173 aSfT 28 | 39| 3819 |80|12 | 5047
174 FHATRETT 28 | 46| 483 |80|6 | 10.37
175 AT & el 28 | 46| 45 80| 6 29
176 T e Rt 28 | 47| 045 |80|8 | 14.26
177 T 28 | 34| 4069 |80|11 | 120.03
178 AT AT 28 | 43| 4777 |80| 9 | 14.19
179 FEYT AT 28 | 42| 159 [80|12 | 30.19
180 T AT AERTSE 28 | 40| 522 |80[12 | 18.95
181 EEEEL 28 | 39| 2938 80|12 | 17.59
182 LA 28 | 35| 3039 80|14 | 2579
183 T BT 28 | 35| 138 |80|15 5.1
184 T Tt 0. 16 28 | 35| 281 (80|14 | 074
185 FIIT TSRO Ih

28 | 31| 3145 |80[13 | 13.15
186 Tl 28 | 32| 2022 |80|14 | 17.33
187 TR Sh A FaT-17 | o8 | 33| 118 |80[12 | 32.02
188 TATET (FTETETI)!| 28 | 33| 27.03 80|16 | 56.86
189 g T 28 | 33| 507 |80|16 | 354
190 ELERIECEIN 28 | 31| 3141 |80[19 | 53.17
191 ERERIEEIER I 28 | 30| 1658 80|19 | 28.17
192 HET T 28 | 29| 4401 80|20 | 2457
193 EEIREIRIERE] 28 | 20| 371 |80[13 | 3952
194 STEqT 28 | 28| 56.06 |80|13 | 35.26
195 TSI T &T| 28 | 31| 2977 |80[13 | 2854
196 SIIEL 28 | 26| 097 |80[14 | 26.04
197 EEIRRI] 28 | 26| 1.41 80|14 | 12.42
198 FTaqT S 28 | 25| 425 80|15 | 17.19
199 EEIESS 28 | 26| 1865 |80|15 | 35.83
200 s 28 | 27| 075 80|16 | 126
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201 afar | HEEHAT HieAr 28 | 25| 29 80| 3 11
202 AT T T FY 28 | 26 46 79 | 54 21
203 T 28 | 26| 252 |79|54 42
204 TEHTAIS 28 | 25| 2303 |79|54 | 346
205 EERIE KRS 28 | 24| 431 79| 53 | 37.7
206 ERICIEECE) 28 | 24| 462 |79|55| 276
207 ERIEKAS 28 | 24| 172 |79|56 | 268
208 FAgAT 28 | 24| 58.1 79| 58 | 12.3
209 AIEFHIYY AT, fher e 28 | 23| 5824 |79|55| 582
210 o =T 28 | 24| 42 79| 57 | 685
211 EEl 28 | 24| 777 |79|57| 506
212 o 28 | 25| 032 |79|57| 762
213 EEEEKRS 28 | 25| 242 |79|55| 285
214 BT 28 | 24| 883 |79|56| 495
215 gt 28 | 23| 247 |79|/56| 68
216 wfar | weET 28 | 23| 408 79| 54 | 493
217 fearfea et 28 | 22| 423 |79|55| 559
218 RIERL 28 | 24| 65 79|52 | 238
219 LIERINE IR 28 | 24| 134 |79 55 5
220 ERIERIREE 28 | 20| 165 |79|55| 358
221 TRTEAT qT-da AT 28 | 22| 317 79| 55 20
222 EiZIE] 28 | 22| 487 |79|55| 303
223 MITAE 28 | 21| 229 |79|55| 403
224 EEUI 28 | 21| 502 |79]55| 502
225 HE T 28 | 21| 0.1 79| 55 | 421
226 qETET 28 | 19| 08 79| 56 | 234
227 MEKES 28 | 19| 497 |79|56 | 183
228 T 28 | 17| 222 |79] 57 3
229 FA (e ) 28 | 18| 144 |79]58 | 14.1
230 STAYE 28 | 19| 244 |79|58| 298
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION

New Delhi, the 13th February, 2026

S.0. 792(E).— The following draft notification, which the Central Government proposes to issue in exercise
of the powers conferred by sub-section (1), read with clause (v) and clause (xiv) of sub-section (2) and subsection (3)
of section 3 of the Environment (Protection) Act, 1986 (29 of 1986) is hereby published, as required under sub-rule (3)
of rule 5 of the Environment (Protection) Rules, 1986, for the information of the public likely to be affected thereby;
and notice is hereby given that the said draft notification shall be taken into consideration on or after the expiry of a
period of sixty days from the date on which copies of the Gazette containing this notification are made available to the
public;

Any person interested in making any objections or suggestions on the proposals contained in the draft
notification may forward the same in writing, for consideration of the Central Government within the period so
specified to the Secretary, Ministry of Environment, Forest and Climate Change, Indira Paryavaran Bhawan, Jorbagh
Road, Aliganj, New Delhi- 110003, or send it to the e-mail address of the Ministry at esz-mef@nic.in.

Draft Notification

WHEREAS, the Pilibhit Tiger Reserve comprising of Pilibhit Wildlife Sanctuary is located in Pilibhit district
in the State of Uttar Pradesh. The Tiger Reserve spreads over total area of 730.2498 square kilometre with core area of
602.798 square kilometre and 127.4518 square kilometre as buffer area. Pilibhit Tiger Reserve is an important habitat
for tiger owing to its connection with several tiger habitats within the State and outside. The important linkages are
Surahi range of Corbett Tiger Reserve, Lagga-Bagga of Shuklaphanta National Park in Nepal and Kishanpur Wildlife
Sanctuary in Dudhwa Tiger Reserve;

AND WHEREAS the habitat has rich faunal diversity, having 5 out of 7 deer species found in the
country. Besides, there are some critically endangered species such as the Bengal florican and hispid hare. As
many as 13 species of mammals, 9 species of birds and 11 species of reptiles/ amphibians found in the reserve
are endangered and listed in the Schedule I of the Wildlife (Protection) Act, 1972. The major faunal species
found in the reserve are tiger, leopard, fishing cat, leopard cat, swamp deer, spotted deer, hog deer, barking
deer, black buck, sambar, sloth bear, giant flying squirrel, flying fox, short nosed fruit bat, Indian common
yellow bat, painted bat, rhesus macaque, common langur, porcupine, small Indian civet, jackal, Indian fox,
hyena, rattle. As many as 450 species of birds have been documented which includes a large number of
residents. The common resident birds includes darter, lesser whisteling duck, combed duck, grey partridge,
black partridge, swamp partridge, peafowl, red jungle fowl, cormorants, egrets, herons, 3 species of hornbill, 6
species of eagle, saras, crane and several others. Reptiles are well represented with 5 species of lizards, several
species of snakes, fresh water crocodile and gharial. The riverine system harbour around 79 species of fishes.

AND WHEREAS it is necessary to conserve and protect the area, extent and boundary which is specified in
paragraph 1 of this notification around the Pilibhit Tiger Reserve as Eco-sensitive zone from ecological, environmental
and biodiversity point of view and to prohibit industries or class of industries and their operations and processes in the
said Eco-Sensitive Zone;

NOW THEREFORE, in exercise of the powers conferred by sub section (1) and clauses (v) and (xiv) of sub-
section (2) and sub-section (3) of Section 3 of the Environment (Protection) Act, 1986 (29 of 1986) read with sub-rule
(3) of Rule 5 of the Environment (Protection) Rules, 1986, the Central Government hereby notifies the area to an extent
of 0 to 2 kilometre around the boundary of Pilibhit Tiger Reserve in the State of Uttar Pradesh as the Pilibhit Tiger
Reserve Eco-sensitive Zone (herein after referred to as the Eco-sensitive Zone) details of which are as under, namely: -

1. Extent and boundaries of Eco-sensitive Zone. — (1) the extent of Eco-Sensitive Zone shall vary from 0 to 2
kilometre around the boundary of Pilibhit Tiger Reserve and including the whole buffer area around the core
irrespective of its extent from the protected area. The proposed Eco-sensitive zone will comprise of an area
of 575 square kilometre. An extent of 0 kilometre has been proposed due to interstate boundary with
Uttarakhand in the north and international boundary with Nepal in north-east directions. The Eco-sensitive
Zone extent of Tiger Reserve is provided in table below:
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Pilibhit- Uttarakhand state boundary 0 kilometre
Pilibhit- Nepal International boundary 0 kilometre
Pilibhit- Shahjahnapur boundary 1 kilometre

Tiger Resrve Area falling in Pilibhit district

2 kilomet
(other than above three points) rometre

(2) The boundary description of Eco-sensitive Zone is appended as Annexure- I.

(3) The maps of the Eco-Sensitive Zone along with boundary details are appended as Annexure-II A and
Annexure-II B.

(4) The geo-coordinates of the protected area and its Eco-sensitive Zone are appended as Annexure-III.
(5) The list of 230 villages falling within the Eco-sensitive Zone is appended as Annexure-IV.

2. Zonal Master Plan for Eco-Sensitive Zone. —

(1) The State Government shall, for the purpose of the Eco-sensitive Zone, prepare a Zonal Master Plan, within a period
of two years from the date of publication of final notification in the Official Gazette, in consultation with local
people and adhering to the stipulations given in this notification for approval of the competent authority in the State.

(2) The Zonal Master Plan for the Eco-sensitive Zone shall be prepared by the State Government in such manner as is
specified in this notification and also in consonance with the relevant Central and State laws and the guidelines
issued by the Central Government, if any.

(3) The Zonal Master Plan shall be prepared in consultation with the following Departments of the State Government,
for integrating the ecological and environmental considerations into the said plan:

1. Environment;
1. Forest and Wildlife;
1ii. Urban Development;
iv. Rural Development;
V. Tourism;
Vi. Revenue;
vil. Agriculture;
viii. Uttar Pradesh State Pollution Control Board;
iX. Irrigation and Flood Control;

X. Municipality and Panchayati Raj;
xi. Public Works Department.

(4) The Zonal Master Plan shall not impose any restriction on the approved existing land use, infrastructure and
activities, unless so specified in this notification and the Zonal Master Plan shall factor in improvement of all
infrastructure and activities to be more efficient and eco-friendly.

(5) The Zonal Master Plan shall provide for restoration of denuded areas, conservation of existing water bodies,
management of catchment areas, watershed management, groundwater management, soil and moisture
conservation, needs of local community and such other aspects of the ecology and environment that need attention.

(6) The Zonal Master Plan shall demarcate all the existing worshipping places, villages and urban settlements, types
and kinds of forests, agricultural areas, fertile lands, green area, such as, parks, horticultural areas, orchards, lakes
and other water bodies with supporting maps giving details of existing and proposed land use features.

(7) The Zonal Master Plan shall regulate development in Eco-sensitive Zone and adhere to prohibited, regulated
activities listed in Table in paragraph 4 and also ensure and promote eco-friendly development for livelihood
security of local communities.

(8) The Zonal Master Plan shall be co-terminus with the Regional Development Plan.

(9) The Zonal Master Plan so approved shall be the reference document for the Monitoring Committee for carrying out
its functions of monitoring in accordance with the provisions of this notification.

3. Measures to be taken by the State Government.— The State Government shall take the following measures for
giving effect to the provisions of this notification, namely:-
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(1) Land use. —

@)

©))

(a) Forests, horticulture areas, agricultural areas, parks and open spaces earmarked for recreational purposes in
the Eco-sensitive Zone shall not be used or converted into areas for major commercial or major residential
complex or industrial activities.

Provided that the conversion of agricultural and other lands, for the purpose other than that specified at
part (a) above, within the Eco-sensitive Zone may be permitted on the recommendation of the Monitoring
Committee, and with the prior approval of the competent authority under Regional Town Planning Act and
other rules and regulations of Central/State Government as applicable and vide provisions of this Notification,
to meet the residential needs of the local residents such as:

i. Widening and strengthening of existing roads and construction of new roads;
ii. Construction and renovation of infrastructure and civic amenities;
iil. Small scale industries not causing pollution;
iv. Cottage industries including village industries; convenience stores and local amenities supporting eco-

tourism including home stay; and
v. Promoted activities given under paragraph 4.

Provided further that no use of tribal land shall be permitted for commercial and industrial development
activities without the prior approval of the competent authority under Regional Town Planning Act and other
rules and regulations of State Government and without compliance of the provisions of Article 244 of the
Constitution or the law for the time being in force, including the Scheduled Tribes and other Traditional Forest
Dwellers (Recognition of Forest Rights) Act, 2006 (2 of2007):

Provided also that any error appearing in the land records within the Eco-sensitive Zone shall be corrected
by the State Government, after obtaining the views of Monitoring Committee, once in each case and the
correction of said error shall be intimated to the Central Government in the Ministry of Environment, Forest
and Climate Change:

Provided also that the above correction of error shall not include change of land use in any case except as
provided under this sub-paragraph.

(b) Efforts shall be made to reforest the unused or unproductive agricultural areas with afforestation and habitat

restoration activities.

Natural water bodies. — The catchment areas of all natural springs/rivers/ channels shall be identified and plans
for their conservation and rejuvenation shall be incorporated in the Zonal Master Plan and the guidelines shall be
drawn up by the State Government in such a manner as to prohibit development activities at or near these areas
which are detrimental to such areas.

Tourism or Eco-tourism. —

a) All new eco-tourism activities or expansion of existing tourism activities within the Eco-Sensitive Zone shall
be as per the Tourism Master Plan for the Eco-sensitive Zone;

b) the Eco-Tourism Master Plan shall be prepared by State Department of Tourism in consultation with State
Departments of Environment and Forests;

c¢) the Tourism Master Plan shall form a component of the Zonal Master Plan;
d) the Tourism Master Plan shall be drawn based on the study of carrying capacity of the Eco-Sensitive Zone;
e) The activities of eco-tourism shall be regulated as under, namely:-

(i) new construction of hotels and resorts shall not be allowed within one kilometer from the boundary
of the protected area or upto the extent of the Eco-Sensitive Zone, whichever is nearer:

Provided that beyond the distance of one kilometre from the boundary of the protected area till
the extent of the Eco-Sensitive Zone, the establishment of new hotels and resorts shall be allowed
only in pre-defined and designated areas for eco-tourism facilities as per Tourism Master Plan;
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(i1) all new tourism activities or expansion of existing tourism activities within the Eco-Sensitive Zone
shall be in accordance with the guidelines issued by the Central Government in the Ministry of
Environment, Forest and Climate Change and the eco-tourism guidelines issued by the National Tiger
Conservation Authority (as amended from time to time) with emphasis on eco-tourism, eco-education
and eco-development;

(iii) until the Zonal Master Plan is approved, development for tourism and expansion of existing tourism
activities shall be permitted by the concerned regulatory authorities based on the actual site specific
scrutiny and recommendation of the Monitoring Committee and no new hotel, resort or commercial
establishment construction shall be permitted within Eco-Sensitive Zone area.

Natural heritage. — All sites of valuable natural heritage in the Eco-sensitive Zone, such as the gene pool reserve
areas, rock formations, waterfalls, springs, gorges, groves, caves, points, walks, rides, cliffs, etc. shall be identified
and a heritage conservation plan shall be drawn up for their preservation and conservation as a part of the Zonal
Master Plan.

Man-made heritage sites.— Buildings, structures, artefacts, areas and precincts of historical, architectural,
aesthetic, and cultural significance shall be identified in the Eco-sensitive Zone and heritage conservation plan for
their conservation shall be prepared as part Zonal Master Plan.

Noise pollution.— Prevention and Control of noise pollution in the Eco-sensitive Zone shall be complied with in
accordance with Noise Pollution (Regulation And Control) Rules, 2000 under the Environment (Protection) Act,
1986 and as amended from time to time.

Air pollution.— Prevention and control of air pollution in the Eco-sensitive Zone shall be complied with in
accordance with the provisions of the Air (Prevention and Control of Pollution) Act, 1981 (14 of 1981) and rules
made thereunder and amendments thereto.

Discharge of effluents. — Discharge of treated effluent in Eco-sensitive Zone shall be in accordance with the
provisions of the Water (Prevention and Control of Pollution) Act, 1974 (6 of 1974) Environmental (Protection)
Act, 1986 and rules made thereunder or standards stipulated by State Government whichever is more stringent.

Solid wastes.— Disposal and Management of solid wastes shall be as under:-

a) The solid waste disposal and management in the Eco-sensitive Zone shall be carried out in accordance with
the Solid Waste Management Rules, 2016 and published by the Government of India in the Ministry of
Environment, Forest and Climate Change vide notification number S.0. 1357 (E), dated the 8% April, 2016
and as amended from time to time; the inorganic material may be disposed in an environmental acceptable
manner at site identified outside the Eco-sensitive Zone.

b) Safe and Environmentally Sound Management (ESM) of Solid wastes in conformity with the existing rules
and regulations using identified technologies may be allowed within Eco-Sensitive Zone.

(10) Bio-medical waste. — Bio medical waste management shall be as under:

a) The bio-medical waste disposal in the Eco-sensitive Zone shall be carried out in accordance with the Bio-
Medical Waste Management Rules, 2016 published by the Government of India in the Ministry of
Environment, Forest and Climate Change vide Notification number GSR 343 (E), dated the 28 March, 2016,
as amended from time to time.

b) Safe and Environmentally Sound Management (ESM) of Bio-medical wastes in conformity with the existing
rules and regulations using identified technologies may be allowed within Eco-Sensitive Zone.

(11) Plastic waste management. — The Plastic Waste Management in the Eco-sensitive Zone shall be carried out as

per the provisions of the Plastic Waste Management Rules, 2016 published by the Government of India in the
Ministry of Environment, Forest and Climate Change vide notification number G.S.R. 340(E), dated the 18™
March, 2016, as amended from time to time.

(12) Construction and demolition waste management. — The Construction and Demolition Waste Management in

the Eco-sensitive Zone shall be carried out as per the provisions of the Construction and Demolition Waste
Management Rules, 2016 published by the Government of India in the Ministry of Environment, Forest and
Climate Change vide notification number G.S.R. 317(E), dated the 29th March, 2016, as amended from time
to time.
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(13) E-waste. — The E- Waste Management in the Eco-sensitive Zone shall be carried out as per the provisions of the
E-Waste Management Rules, 2016 published by the Government of India in the Ministry of Environment, Forest
and Climate Change and as amended from time to time.

(14) Vehicular traffic. — The vehicular movement of traffic shall be regulated in a habitat friendly manner and
specific provisions in this regard shall be incorporated in the Zonal Master Plan and till such time as the Zonal
Master plan is prepared and approved by the Competent Authority in the State Government, the Monitoring
Committee shall monitor compliance of vehicular movement under the relevant Acts and the rules and regulations
made thereunder.

(15) Vehicular pollution. — Prevention and control of Vehicular Pollution shall be complied with in accordance with
applicable laws. Efforts to be made for use of cleaner fuel for example CNG, LPG, etc.

(16) Industrial units. —
a) On or after the publication of this notification in the Official Gazette, no new polluting industries shall be
permitted to be set up within the Eco-sensitive Zone.
b) Only non-polluting industries shall be allowed within ESZ as per classification of Industries in the
Guidelines issued by Central Pollution Control Board in February 2016 as amended from time to time,
unless so specified in this notification. In addition, non-polluting cottage industries shall be promoted.

(17) Protection of hill slopes. — The protection of hill slopes shall be as under:
(a) The Zonal Master Plan shall indicate areas on hill slopes where no construction shall be permitted.

(b) No construction on existing steep hill slopes or slopes with a high degree of erosion shall be permitted.

4. List of activities prohibited or to be regulated within the Eco-sensitive Zone. —

All activities in the Eco sensitive Zone shall be governed by the provisions of the Environment (Protection) Act, 1986
(29 of 1986) and the rules made there under and other notifications, laws and Acts of the Government of India pertaining
to environment, forests and wildlife, in the erstwhile Ministry of Environment and Forest, vide number 1533(E), dated
the 14th September, 2006 and laws for the time being in force in the manner and as amended from time to time specified
in the Table below, namely

TABLE
S. No. Activity Description
@ 2 3
A. Prohibited Activities
1. Commercial Mining, stone (a) All new and existing (minor and major minerals), stone quarrying
quarrying and crushing units. and crushing units shall be prohibited with immediate effect except
for meeting the domestic needs of bona fide local residents including
digging of earth for construction or repair of houses within Eco-
sensitive Zone;

(b) The mining operations shall be carried out in accordance with
the order(s) of the Hon’ble Supreme Court dated dated the 4th
August, 2006 in the matter of T.N. Godavarman Thirumulpad Vs.
UOI in W.P.(C) No0.202 of 1995; dated the 21st April, 2014 in the
matter of Goa Foundation Vs. UOI in W.P.(C) No0.435 of 2012; and
TIA No. 1000 of 2003 dated the 03rd June, 2022. IA No. 131377 of
2022 judgment dated the 26th April, 2023 and the 28th April, 2023
and subsequent I.A Nos. 162023 and 162034 of 2025 with [.A Nos.
162154 and 162155 of 2025 dated the 23rd July 2025.

2. Setting of industries causing Establishment of new and expansion of existing polluting industries
pollution (Water, Air, Soil, Noise, | inthe Eco-sensitive Zone shall not be permitted. Pollution prevention
etc.). technologies and noise barriers should be installed by existing
industries.

3. Establishment of major | Prohibited.

hydroelectric project.
4. Use or production or processing of | Prohibited.
any hazardous substances.
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5. Discharge of untreated effluents in | Prohibited.

natural water bodies or land area.

6. Setting of new saw mills. No new or expansion of existing saw mills shall be permitted within
the Eco-sensitive Zone.

7. Setting up of brick kilns. Prohibited

8. Commerical Use of firewood Prohibited

B. Regulated Activities
9. Commercial establishment of No new commercial hotels and resorts shall be permitted within one
hotels and resorts. kilometer of the boundary of the protected area or upto the extent of
Eco-sensitive Zone, whichever is nearer, except for small temporary
structures for eco-tourism activities;
Provided that, beyond one kilometer from the boundary of the
protected area or upto the extent of Eco-sensitive Zone whichever is
nearer, all new tourist activities or expansion of existing activities
shall be in conformity with the Tourism Master Plan and guidelines
as applicable.

10. Construction activities. (a) New commercial construction of any kind shall not be permitted
within one kilometer from the boundary of the protected area or
upto extent of the Eco-sensitive Zone, whichever is nearer:
Provided that, local people shall be permitted to undertake
construction in their land for their use including the activities
mentioned in sub-paragraph (1) of paragraph 3 as per building
bye-laws to meet the residential needs of the local residents.
Provided further that the construction activity related to small
scale industries not causing pollution shall be regulated and kept
at the minimum, with the prior permission from the competent
authority as per applicable rules and regulations, if any.

(b) Beyond one kilometre it shall be regulated as per the Zonal
Master Plan.

1. Small scale non-polluting Non-polluting industries as per classification of industries issued by
industries. the Central Pollution Control Board in February 2016, as amended
from time to time and non-hazardous, small-scale and service
industry, agriculture, floriculture, horticulture or agro-based industry
producing products from indigenous materials from the Eco-sensitive

Zone shall be permitted by the competent Authority.

12. Felling of Trees. (a) There shall be no felling of trees on the forest or Government or
revenue or private lands without prior permission of the competent
authority in the State Government.

(b) The felling of trees shall be regulated in accordance with the
provisions of the concerned Central or State Act and the rules made
there under.

13. Collection of Forest produce or Regulated under applicable laws.

Non-Timber Forest Produce
(NTFP).
14. Erection of electrical and Regulated under applicable law (Underground cabling may be
communication towers and laying | promoted).
of cables and other infrastructures.

15. Infrastructure including civic Shall be done with mitigation measures, as per the applicable laws,

amenities. rules and regulations available guidelines.

16. Widening and strengthening of Shall be done with mitigation measures, as per the applicable laws,

existing roads and construction of | rules and regulations available guidelines.
new roads.

17. Under taking other activities Regulated under applicable laws

related to tourism like over flying
the ESZ area by hot air balloon,
helicopter, drones, Microlites, etc.
18. Protection of Hill Slopes and Regulated under applicable laws.

river banks
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19. Movement of vehicular traffic at Regulated for commercial purpose under applicable laws.
night.

20. Establishment of  large-scale | Regulated as per the applicable laws except for meeting local needs.
commercial livestock and poultry
farms by firms, corporate and
companies.

21. Discharge of treated waste The discharge of treated waste water/effluents shall be avoided to
water/effluents in natural water enter into the water bodies. Efforts to be made for recycle and reuse
bodies or land area. of treated wastewater. Otherwise the discharge of treated waste

water/effluent shall be regulated as per applicable laws.

22. Commercial extraction of surface | Regulated under applicable law.
and ground water.

23. Open Well, Bore Well etc. for Regulated under applicable law.
agriculture or other usage.

24. Solid Waste Management. Regulated under applicable laws.

25. Introduction of Exotic species. Regulated under applicable laws.

26. Eco-tourism. Regulated under applicable laws.

27. Commercial Sign boards and Regulated under applicable laws
hoardings.

28. Use of polythene bags Regulated as per the applicable laws.

29. Fencing of premises of hotels and | Regulated as per the applicable laws.
lodges

30. Air, vehicular and noise pollution | Regulated as per the applicable laws.

C. Promoted Activities

31. Rain water harvesting. Shall be actively promoted.

32. Organic farming. Shall be actively promoted.

33. Adoption of green technology for | Shall be actively promoted.
all activities.

34. Cottage industries including Shall be actively promoted.
village artisans, etc.

35. Use of renewable energy and Bio gas, solar light etc. to be actively promoted.
fuels.

36. Agro-Forestry. Shall be actively promoted.

37. Plantation of Horticulture and Shall be actively promoted.

Herbals.

38. Use of eco-friendly transport. Shall be actively promoted.

39. Skill Development. Shall be actively promoted.

40. Restoration of Degraded Land/ Shall be actively promoted.

Forests/ Habitat.
41. Environmental Awareness. Shall be actively promoted.

5. Monitoring Committee for Monitoring the Eco-Sensitive Zone Notification.— There shall be a committee to
be known as Monitoring Committee constituted by the Central Government which shall comprise of the following
persons specified in the Table below, namely: -

S.No. Constituent of the Monitoring Committee Designation
1. District Commissioner, Pilibhit Chairman, ex-officio;
2. Divisional Director , Social Forestry Division, Pilibhit Member, ex-officio;
3. Executive Engineer, Public Work Department and Sharda Sagar Members, ex-officio,

Khand, Pilibhit
4. A representative of a Non-governmental organization working in

the field of environment or

wildlife (including heritage
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conservation) to be nominated by the State Government of Uttar Member
Pradesh from time to time every three years

5. An expert in the area of ecology and environment from a reputed | Member
University or Institution to be nominated by the State Government of
Uttar Pradesh from time to time every three years.

6. District Officer, Town and Country Planning Department Member, ex-officio;

7. Chief Development Officer of concerned districts Member, ex-officio;

8. A Representative from Uttar Pradesh State Biodiversity Board Member, ex-officio;

9. Regional officer, Uttar Pradesh State Pollution Control Board Member, ex-officio;

10. Deputy Director/DFO , Pilibhit Tiger Reserve Member Secretary,
ex officio;

6. Functions of Monitoring Committee. —

(1) The Monitoring Committee shall, based on the actual site-specific conditions scrutinise, the activities
covered in the Schedule to the notification of the Government of India in the erstwhile Ministry of
Environment and Forest, vide number S.0. 1533 (E), dated the 14th September, 2006, and are falling in
the Eco-sensitive Zone, except for the prohibited activities as specified in the Table under paragraph 4
thereof, and referred to the Central Government in the Ministry of Environment, Forest and Climate
Change or the State Environment Impact Assessment Authority, as the case maybe, for prior
environmental clearances under the provisions of the said notification.

(2)  The activities not covered in the Schedule to the notification of the Government of India in the erstwhile
Ministry of Environment and Forests vide number S.O. 1533 (E), dated the 14th September, 2006 and falling
in the Eco-sensitive Zone, except for the prohibited activities as specified in the Table under paragraph 4
thereof, shall be scrutinised by the Monitoring Committee based on the actual site-specific conditions and
referred to the concerned Regulatory Authorities.

(3)  The Member-Secretary of the Monitoring Committee or the concerned Collector or the concerned Deputy
Conservator of Forests shall be competent to file complaint under section 19 of the Environment (Protection)
Act, 1986 against any person who contravenes the provisions of this notification.

(4)  The Monitoring Committee may invite representative or expert from concerned Department, representative
from industry associations or concerned stakeholders to assist in its deliberations depending on the
requirements on case-to-case basis.

(5)  The Monitoring Committee shall submit the annual action taken report of its activities for the period up to the
31st March of every year by the 30th June of that year to the Chief Wildlife Warden of the State in pro-forma
specified in Annexure-V, appended to this notification.

(6)  The Central Government may give such directions in writing, as it deems fit, to the Monitoring Committee
for effective discharge of its functions.

7. Additional measures.— The Central Government and State Government may specify additional measures, if
any, for giving effect to provisions of this notification.

8. Orders, Supreme Court, etc. — The provisions of this notification shall be subject to the orders, if any passed
or to be passed by the Hon’ble Supreme Court of India or High Court or the National Green Tribunal.

[F. No. 25/1/2026-ESZ]
Dr. S. KERKETTA, Scientist-‘G’
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ANNEXURE- 1

Boundary Description of the Eco-sensitive zone around Pilibhit Tiger Reserve

In the western side of the Pilibhit Wildlife sanctuary, 2-kilometre width from the boundary of Pilibhit
Tiger Reserve (PTR) is proposed from Gularia bithra village, Tehsil Amaria to Piparia bhaja Village of
Tehsil Pilibhit. 2-kilometre width from the boundary of Pilibhit Tiger Reserve is proposed from Village
Piparia Bhaja, Tehsil Pilibhit to the southern side of the Pilibhit tiger reserve up to the boundary of
Pilibhit and Shahjahanpur district. An extent of 1 kilometre width from the boundary of Pilibhit Tiger
Reserve is proposed from Pilibhit-Shahjahanpur District Boundary to Shajahanpur-Pilibhit District
Boundary in district shahjanpur around Deoria range of Pilibhit Tiger reserve. 2-kilometre width from
the boundary of Pilibhit Tiger Reserve is proposed from Shahjanhpur-Pilibhit boundary to Pilibhit -
Lakhimpur kheri boundary in the inner portion of the horseshoe in the tehsil kalinagar and tehsil
puranpur and 2 Km width of ESZ is continued upto the northern side of the Pilibhit Tiger Reserve. From
wherever the northern boundary of the Pilibhit Wild Life Sanctuary is conterminous with the
international border with Nepal and interstate border with Uttarkhand, 0-kilometre eco-sensitive zone
is proposed in those regions.
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ANNEXURE-IT A

Google Earth map showing Pilibhit Tiger Reserve and its Eco-sensitive Zone
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ANNEXURE-II B

Map showing Pilibhit Tiger Reserve and its Eco-sensitive Zone

For Office Use Only (not for legul putpose)
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Table A: Geocoordinates of prominent locations of Protected Area

ANNEXURE- III

.No. Latitude Longitude S.No. Latitude Longitude
1. 28.72211646 79,94524683 59. 28.65410758 8010382492
2. 28.72398924 79.95397902 60. 28.68725487 80.06977403
3. 28.77960452 80-06122808 61. 28.66362939 80.03505508
4. 28.73804693 80.10382384 62. 28.63000987 79.99651358
S. 28.71712337 80.13676164 63. 28.58558285 80.00023502
6. 28.67703551 80.17496587 64. 28.52423205 79.97634666
7. 28.66493923 80,19361289 65. 2858578293 79.93086666
8. 28.63690486 80.20656782 66. 28.62856205 79.91005887
9. 28.62913493 80.20831353 67. 28.68319184 79.88289305
10. 28.62609213 80.20893325 68. 23.51273723 79.97924424
11. 28.60700089 80.21917583 69. 28.47155325 80.05041421
12. 28.59225929 80.23154074 70. 28.38956678 80.02055801
13. 28.57930108 80.26103438 71. 28.36015383 80.00483997
14. 28.59229362 80.27164691 72. 28.32239813 80.00299641
15. 28.57508496 80.29222982 73. 28.30735823 79.97490344
16. 28.56854738 80.33220982 74. 28.32772678 79.94357131
17. 28.56094781 80.3455306 75. 28.38201562 79.94619541
18. 28.55565131 80.34 208133 76. 28.40231159 79.95769864
19. 28.55484676 80.34688244 77. 28.40207099 79.9650497
20. 28.5462248 80.35595484 78. 28.43352188 79.97140936
21. 28.5211545 80.38330622 79. 28.41662751 79.93203365
22. 28.52554414 80.34522632 80. 28.42356019 79.91709418
23. 28.5308224 80.31820156 81. 28.44664444 79.93131932
24. 28.54259019 80.29102947 82. 28.46059929 79.9663007
25. 28.5266253 80.29775494 83. 28.49722382 79.997288
26. 28.51698802 80.3068892 84. 28.5073888 79.98661139
27. 28.50816625 80.3343934 85. 28.53369562 80.3375431
28. 28.5054418 80.30913787 86. 28.51836872 80.32031838
29. 28.50356033 80.30848361 87. 28.61754904 80.28866615
30. 28.49808149 80.30770571 88. 28.66895514 80.27171010
31. 28.43618771 80.31023662 89. 28.65347992 80.25042081
32. 28.48875554 80.32045867 90. 28.63820962 80.23378334
33. 28.49974141 80.32598422 91. 28.64145184 80.25191386
34. 28.46396721 8030881345 92. 28,63764954 80.25309017
35. 28.45060152 80.30581249 93. 28.60388646 80.24076634
36. 28.45797096 80.27217063 94. 28 69485291 80.22118882
37. 28.44962201 80.25363259 95. 28.72942468 80.18051216
38. 28.443 703 5B 80.25135979 96. 28.71563438 80.1966486
39. 28.44120793 80.24793456 97. 28.72431351 80.19266762
40. 28.41233326 80.23980417 98. 28,71738317 80.20840393
41. 28.45098582 80.24437997 99. 28,68522431 80.2519402
42. 28.45286029 80.24593106 100. | 28.66154997 80.22307169
43. 28.45724421 80.2397172 101. | 28.66160832 8021292997
44. 28.46219649 80.24004016 102. | 28.75899995 80.14384511
45. 28.46231008 80.24017023 103. | 28.75394576 80.13322324
46. 28.46253685 80.24056056 104. | 28.76301074 80.14434731
47. 28.4627066 80.24095089 105. | 28.76594253 80.17327402
48. 28.46281994 80.24114597 106. | 20.75406665 80.16925148
49. 28.46304679 80.24147101 107. | 28.75164483 80.19329596
50. 28.46315989 80.24173109 108. | 23 81654608 80.09027461
51. 28.46338666 80.24205601 109. | 28.80247426 80.08254825
52. 28.46361382 80.24225082 110. | 28.78543131 80.1124458
53. 28.46384142 80.24231555 111. | 28.73891328 79.94161516
54. 28.48917776 80.24518153 112. | 28.75522393 7994224056
55. 28.49133834 80.24719497 113. | 28.75045479 79.93399558
56. 28.52312628 80,23584029 114. | 28.78589165 79.92448448
57. 28.59887468 80.19544537 115. | 28.7745683 79.91754624
58. 28.65466453 80.1523448 116. | 28.77492534 79.9170149
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Table B: Geocoordinates of Eco-sensitive Zone prominent points
Id |Latitude Longitude Id | Latitude Longitude

1 28°47'9.030" N 79° 53'54.926" E 45 28°31'21.320" N 80°2'44.479" E
2 28°45'25.616" N 79° 54'50.834" E 46 28°32'40.486" N 80°1'27.167" E
3 28°43'49.224" N 79°55'19.235" E 47 28°35'2.958" N 80°1'20.379" E
4 28°43'20.218" N 79°55'16.792" E 48 28°36'54.127" N 80°1'27.563" E
S 28°42'17.310" N 79°55'3.739" E 49 28°37'49.504" N 80°1'2.410"E

6 28°42'11.949" N 79° 53'58.041" E 50 28°38'35.634" N 80°1'34.838" E
7 28°40'46.281" N 79°51'41.983" E 51 28°39'25.134" N 80°4'24.172" E
8 28°38'39.111"N 79° 53'24.669" E 52 28°38'25.100" N 80°5'16.725" E
9 28°37'19.451" N 79°53'30.982" E 53 28°38'18.525" N 80° 6'58.092" E
10 28°36'33.893" N 79°54'12.519" E 54 28°37'59.886" N 80° 8'45.030" E
11 28°35'18.907" N 79°53'59.614" E 55 28°36'25.904" N 80°9'21.376" E
12 28°34'4.646" N 79° 55'17.000" E 56 28°35'4.164" N 80°10'24.974" E
13 28°32'35.687" N 79°56'9.883" E 57 28°33'49.677" N 80° 11'31.225"E
14 28°31'59.284" N 79° 55'48.366" E 58 28°32'20.798" N 80° 12'56.706" E
15 28°30'34.508" N 79°55'19.140" E 59 28°30'24.803" N 80°12'49.360" E
16 28°29'37.246" N 79° 56'49.954" E 60 28°28'58.030" N 80°13'22.813"E
17 28°29'57.052" N 79°57'52.649" E 61 28°26'57.234" N 80°13'20.963" E
18 28°29'33.126" N 79° 58'22.960" E 62 28°25'49.690" N 80° 13'37.853"E
19 28°29'4.161" N 79° 58'25.974" E 63 28°24'56.343" N 80°13'2.720" E
20 28°28'36.924" N 79° 56' 58.754" E 64 28°23'0.361" N 80° 12'58.108" E
21 28°28'12.301" N 79° 55' 58.856" E 65 28°22'34.314"N 80° 14'31.167" E
22 28°27'4.107" N 79° 54'48.478" E 66 28°23'54.391" N 80° 15'36.165" E
23 28°26'7.870" N 79°53'24.337"E 67 28°25'16.803" N 80°16'27.511"E
24 28°25'2.632" N 79°53'22.285" E 68 28°26'36.461" N 80°16'16.035" E
25 28°23'52.939" N 79°54'6.721" E 69 28°27'10.295" N 80°16'18.536" E
26 28°23'38.797" N 79° 54'50.574" E 70 28°26'53.831" N 80°17'43.380" E
27 28°22'57.865" N 79° 55'7.380" E 71 28°26'56.692" N 80°19'10.827" E
28 28°21'30.931"N 79°55'10.992" E 72 28°28'4.668" N 80°20'18.736" E
29 28°20'30.653" N 79° 55'25.254" E 73 28°29'22.297" N 80°21'26.611"E
30 28°19'8.463" N 79° 55'17.893" E 74 28°29'39.662" N 80°23'4.947" E
31 28°17'58.927" N 79° 56'24.097" E 75 28°30'54.901" N 80°24'23.826" E
32 28°17'4.206" N 79°58'13.797" E 76 28°32'19.097" N 80°23'4.021" E
33 28°17'55.116" N 79°58'37.871"E 77 28°32'55.207" N 80°22'36.453" E
34 28°19'22.360" N 79°59'15.255" E 78 28°34'5.135" N 80°22'8.677" E
35 28°20'47.384" N 80°0'19.982" E 79 28°35'19.525" N 80°20'24.230" E
36 28°22'7.413" N 80°1'2.934" E 80 28°35'9.661" N 80°19'43.239" E
37 28°22'29.621" N 80°2'8.280" E 81 28°35'28.642" N 80° 18'34.695" E
38 28°22'17.812" N 80°2'46.623" E 82 28°37'22.315"N 80°19'1.329"E
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39 28°24'9.249" N 80°3'32.070" E 83 28°38'53.927" N 80°18'25.136" E
40 28°25'31.678" N 80°4'15.063" E 84 28°40'3.852" N 80° 18'0.026" E
41 28°27'37.452" N 80°4'38.565" E 85 28°41'30.584" N 80°17'15.616" E
42 28°28'33.667" N 80°6'16.497" E 86 28°41'44.786" N 80°16'20.726" E
43 28°30'19.769" N 80°5'48.255" E 87 28°43'6.617" N 80°15'25.355"E
44 28°30'43.241" N 80°4'6.866" E 88 28°43'52.022" N 80°13'57.335"E
89 28°45'25.992" N 80° 13' 15.530" E 101 28°44'57.957" N 80° 1'53.076" E
90 28°45'47.874" N 80° 12' 15.660" E 102 28°44'4.769" N 79°59'17.499" E
91 28°46'47.990" N 80° 10'33.925" E 103 28°43'27.924" N 79° 57 18.355" E
92 28°48'47.413" N 80° 8'27.753" E 104 28°44'12.327"N 79°56'51.198" E
93 28°49'40.182" N 80° 7' 7.105" E 105 28°44'48.229" N 79° 56' 46.620" E
94 28°49'28.376" N 80° 5'28.697" E 106 28°45'32.751" N 79° 56'34.922" E
95 28°50'7.444" N 80° 4'2.507" E 107 28°46'0.964" N 79°55'58.071" E
96 28°49'31.391" N 80°3'45.942" E 108 28°46'24.306" N 79°55'32.516" E
97 28°49'12.567" N 80°3'12.338" E 109 28°47'13.066" N 79°56'26.878" E
98 28°48'9.790" N 80° 4'13.404" E 110 28°47'21.374"N 79°55'40.372" E
99 28°47'41.182" N 80° 3'58.183" E 111 28°47'6.054" N 79° 54'44.262" E
100 28°46'56.385" N 80°3'31.855" E
ANNEXURE- IV
List of villages falling within the Eco-sensitive Zone along with its geo-coordinates
SI. No. RN?:E: Village Name Latitude (N) Longitude (E)
1 Mala Goel Colony 28 36 32.05 79 |55 16.5
2 Dheram Mandariya 28 36 49.8 79 |53 59.3
3 Sirsa Sardah 28 36 28.6 79 |53 59.9
4 Mala Colony 28 34 52.6 79 |55 38.6
5 Pandey Colony 28 34 51.2 79 |55 27
6 Gandhi Nagar 28 34 19 79 |55 30.5
7 Calcutta Colony 28 34 9.5 79 |55 30.04
8 Kanja Haraia 28 34 34.01 79 |55 15.07
9 Bhud Sarainda 28 33 57.9 79 |54 2.6
10 Gyanpur 28 33 32.01 79 |55 14.07
11 Ajeetpur Patpara 28 34 38 79 |54 20.5
12 Ram Nagraiya 28 34 38 79 |54 57.08
13 Mahua 28 35 36.08 79 |54 25.04
14 Ajeetpur 28 34 38 79 |54 20.05
15 Gajraula 28 31 38.02 79 |55 38.01
16 Mathana Japati 28 38 38.04 80 |1 6.36
17 Rani Gang 28 38 49.97 80 | 1 14.98
18 Bans Kheda 28 37 37.08 80 |1 18.68
19 Badepura 28 23 42.2 80 | 4 45.09
20 Chaturbhujpur 28 32 51.53 80 | 3 7.54
21 Amkhidiya Amkheda 28 39 14.09 80 | 1 58.44
22 Dhakiya Kesharapur 28 37 3.92 80 | 1 30.85
23 Chakpur 28 37 55.58 80 | 0 8.7
24 Imaliya Farm 28 34 5.02 80 | 3 27.15
25 Bhainro 28 36 0.76 80 | 1 47.83
26 Sandai halt 28 35 21.01 80 | 1 36.52
27 Safaha 28 36 47.717 80 | 2 42.39
28 Barua 28 36 5.9 80 | 2 51.7
29 Bhairo Khurd 28 36 17.59 80 | 1 30.85
30 Mala Abhaypur Imalia 28 37 7.6 80 | 0 20.7
31 Balkaranpur Guladia 28 35 22.49 80 | 0 39.43
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32 Raipur Mu.Rampur 28 34 42.12 80 | 0 522
33 Pipariya Karam 28 30 26.58 80 | 2 9.13
34 Banganj Grant NO .1 28 28 26.61 79 159 29.52
35 Shiv Nagar 28 29 9.97 79 |58 8.87
36 Badi Mahdiya 28 27 35.53 79 |57 24.97
37 Chhoti Mahdiya 28 28 15.21 79 |57 36.34
38 Itauriya 28 28 27.94 79 |57 24.97
39 Guldia Khas 28 32 58.11 80 |11 40.13
40 Mittarpur 28 27 32.94 79 |56 26.5
41 Sindhaura 28 28 12.86 79 |56 30.44
42 Sherganj 28 40 44.87 79 |52 43.26
43 Binaura Farm 28 31 48.06 79 |56 45.08
44 Gajaraula Kala 28 31 38.02 79 |55 38.01
45 Akoda 28 21 8.74 79 |52 44.19
46 Pindara 28 31 29.04 79 |56 33.06
47 Vaizunagar 28 30 9.09 79 |56 53.01
48 Vidhipur 28 29 33.03 79 |57 34.09
49 Damgarhi Farm 28 31 4.01 79 |58 10.07
50 Garha Pachpeda Farm 28 31 35.07 79 159 9.06
51 Nadaha 28 31 59.02 79 |59 50.01
52 Paurkhas Farm 28 33 2.08 79 |59 53
53 Gajaraula Farm 28 32 53.01 80 | 0 9.06
54 Bangla Mitrasenpur 28 30 53.53 79 |47 15.32
55 Shah Garh 28 33 11.42 80 |1 42.03
56 Abhaypur Raipur 28 34 42.12 80 | 0 5.22
57 Khardaha 28 22 37.21 79 |54 39.25
58 Jara Jari 28 31 11.7 79 159 38.9
59 Grant NO.2 Urf Bishanpur 28 29 44.88 79 |59 5.36
60 Lalpur 28 29 55.28 79 |58 7.29
61 Mahed khas 28 27 53.07 79 |58 0.59
62 Bhopatpur Sakariya 28 31 55.57 80 |1 34.59
63 Sisaiya 28 31 57.54 80 | 0 38.47
64 Khadepur 28 29 57.08 80 | 5 58.5
65 Bankati 28 40 53.04 79 |53 5
66 Mevatpur 28 40 47.21 79 |52 39.46
67 Anvarganj 28 41 13.75 79 |52 13.02
68 Taha 28 41 29.93 79 |51 42.78
69 Pota 28 40 55.92 79 |52 291
70 Rampura 28 41 54.04 79 |52 248
71 Rooppur 28 39 20.73 79 |53 27.21
72 Saijana 28 39 40.74 79 152 54.35
73 Saijaliya 28 39 34.98 79 152 41.77
74 Baldevpur 28 39 15.98 79 |51 25.04
75 Maithi Saidulla Ganj 28 41 29.85 79 153 17.47
76 Sada 28 42 7.09 79 153 12.34
77 Sadia 28 41 59.09 79 |53 6.46
78 Bithaura 28 41 42.99 79 |54 25.78
79 Tandola 28 39 24.97 79 |50 39.24
80 Mala Mataina Colony §8,9.10 28 26 0.67 80 | 2 40.62
81 Jamunia Jagatpur 28 27 2.19 80 | 4 0.62
82 Sherpur Makrandpur 28 29 23.98 80 | 6 47.74
83 Ghunghchai 28 26 0.48 80 | 4 0.62
84 Madarpur 28 26 17.81 80 | 5 48.45
85 Mudhkata 28 26 0.42 80 | 3 0.61
86 Chukitihayi 28 26 23.22 80 | 2 49.31
87 Simariya 28 25 10.11 80 | 5 2.51
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88 Ajeetgar Vinha 28 24 20.52 80 | 6 13.47
89 Anandpur US Bhagvantapur 28 32 36.41 80 |12 39.97
90 Abhaypur 28 29 7.62 80 | 3 14.3
91 Madhopur 28 21 27.31 79 |54 13.96
92 Chandoiya 28 29 9.46 80 | 4 52.13
93 Manhariya 28 29 40.78 80 | 4 9.7
94 Khandepur 28 29 40.12 80 | 5 48.1
95 Marauri 28 38 54.02 79 |53 38.02
96 Purva Basantapur 28 38 21.01 79 |53 21.02
97 Ghera Richaula 28 37 32.04 79 |53 51.06
98 Kalyanpur 28 37 18.01 79 |52 50.09
99 Khaikheda 28 38 0.7 79 |52 50.5
100 Ameennagar 28 38 45.03 79 |52 43.4
101 Mohanpur 28 | 38 33.01 79 |52 56.03
102 Jonapuri 28 | 38 52.07 79 |51 43.07
103 Tarkpuri 28 | 38 56.6 79 |52 21.01
104 Vichpuri 28 | 38 50.07 79 |52 1.4
105 Nagra ja navadia 28 20 14 80 | 2 4
106 Laxmanpur gautia 28 20 41 80 | 2 30
107 Ghaluia 28 20 45 79 159 57
108 Navada dha 28 21 31 80 | 3 2
109 Bari-Bara 28 19 5 80 | 0 5
110 Bari Bara coloney 28 19 18 79 |59 26
111 Jajipur 28 26 10.07 80 |19 2.2
112 Haripur 28 26 29.1 80 |18 35.7
113 Mahof Mahof 28 | 42 56.04 79 |56 49.7
114 Dubaha 28 | 43 5.6 79 |55 59.6
115 Mabhof Colony 28 | 43 15 79 |56 50.6
116 Sanjay Nagar Colony 28 | 43 16.1 79 |56 32.7
117 Neoriya Colony 28 | 44 59.9 79 |54 12.9
118 Muktiyar Colony 28 | 44 19.7 79 |56 29.01
119 Bharatpur Colony 28 | 46 6.9 79 |54 35.9
120 Mustafabad 28 | 41 10.6 80 | 4 38.9
121 Mainakot 28 | 40 18.7 80 | 4 58.1
122 Neoriya 28 | 39 4341 80 | 3 57.65
123 Jamunia 28 | 38 32.62 80 | 3 8.49
124 Purenee Deepnagar 28 | 39 25.21 80 | 1 36.08
125 Karnapur 28 | 33 38.15 80 | 3 2.51
126 Barahi Pipariya Santosh 28 | 38 32.43 80 | 5 22.16
127 Sukhdaspur 28 | 38 15.57 80 | 5 47.38
128 Daga 28 | 38 14.38 80 | 6 22
129 Santoshpur 28 | 39 24.56 80 | 5 53.99
130 Haldi Denga 28 | 39 15.11 80 | 7 9.31
131 Tanda Surat 28 | 39 10.85 80 | 6 28.55
132 Kesharpur 28 | 8 43.2 80 | 7 53.54
133 Madhotanda 28 | 37 18.34 80 | 7 23.81
134 Parasrampur 28 | 38 39.76 80 | 8 59.41
135 Basantapur Nauner 28 | 38 2.56 80 | 9 26.52
136 Rajpur Ta.Madhotanda 28 36 51.64 80 | 7 35.22
137 Narayanpur Buzurg 28 36 17.38 80 | 8 6.05
138 Makrandpur Chaugan 28 35 58.9 80 | 9 39.86
139 Kheri Naubaramand 28 35 30.89 80 | 9 52.1
140 Barahi 28 37 22.68 80 | 9 51.09
141 Akbarpur 28 36 13.55 80 | 10 34.84
142 Akbarpur 28 36 9.05 80 | 10 58.16
143 Tulsipur 28 34 51.99 80 | 10 47.21
144 Bhikhampur 28 34 47 80 | 12 5.60
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145 Nawadia 28 63 8.12 80 | 12 26.57
146 Tanda Chhatrapati 28 31 18.26 80 | 12 45.41
147 Loharpura 28 34 29.9 80 | 10 9.71
148 Bandar Bojh 28 49 32.06 80 | 4 341
149 Boondi Bhoor 28 49 18.72 80 | 5 11.36
150 Naujalha Naktaha 28 48 12.3 80 | 5 49.6
151 Mabharajpur 28 48 27.96 80 | 4 33.69
152 Gabhiya Saharai 28 47 46.46 80 | 6 7.85
153 Nal Denga 28 46 42.82 80 | 6 40.56
154 Ram Nagara 28 43 37.31 80 | 9 41.16
155 Barahi Purena Ta. Maharajpur 28 42 14.94 80| 9 39.64
156 Gunhan 28 44 28.87 80 | 11 35.05
157 Dhakiya Ta- Maharajpur 28 44 41.68 80 | 8 34.89
158 Selha 28 41 26.85 80 | 10 29.42
159 Majhara Bagha 28 40 30.52 80 | 11 45.05
160 Veer Kheda 28 40 44 80 | 12 55.81
161 Maharajpur 28 47 31.18 80 | 5 55.53
162 Katakwara 28 38 11.08 80 | 14 13.02
163 Bailaha 28 38 14.25 80 | 16 27.35
164 Simara Ta. Maharajpur 28 38 6 80 | 13 33.04
165 Rajpur Ta. Maharajpur 28 38 33.14 80 | 13 25.51
166 Ramkot 28 39 21.83 80 | 11 49.18
167 Dhuriya 28 41 46.12 80 | 11 32.61
168 Palia 28 42 16.64 80 | 10 45.66
169 Manee Guladia 28 37 7.81 80 | 14 8.3
170 Faizulla Ganj 28 35 40.25 80 | 14 355
171 Musepur 28 36 6.85 80 | 15 19.75
172 Lehari 28 36 45.18 80 | 11 56.27
173 Khajuriya 28 39 38.19 80 | 12 50.47
174 Kanjiya Singhpur 28 46 483 80 | 6 10.37
175 Nagariya Khurd Kalan 28 46 45 80 | 6 29
176 Bhura Gorakh Dibbi 28 47 0.45 80 | 8 14.26
177 Arjunpur 28 34 40.69 80 | 11 120.03
178 Mataiyya Lalpur 28 43 47.77 80 | 9 14.19
179 Chandpura Tarai 28 42 1.59 80 | 12 30.19
180 Majhara Ta.Maharajpur 28 40 5.22 80 | 12 18.95
181 Pachpeda 28 39 29.38 80 | 12 17.59
182 Bharari 28 35 30.39 80 | 14 25.79
183 Barua Kuthara 28 35 13.8 80 | 15 5.1
184 Rampur Grant NO. 16 28 35 2.81 80 | 14 0.74
) Abhaypur J.Jagatpur Urf

185 Haripur

Rudpur 28 31 31.45 80 | 13 13.15
186 Gurbakshpur Urf Grant No-17] 28 32 20.22 80 | 14 17.33
187 Nawadia (Tada Chharapati) 28 33 11.8 80 | 12 32.02
188 Rahul Nagar 28 33 27.03 80 | 16 56.86
189 Chandia Hajara 28 33 5.07 80 | 16 354
190 Khirkiya Bargadiya 28 31 31.41 80 | 19 53.17
191 Dhakka Chat 28 30 16.58 80 | 19 28.17
192 Binaura Ta. Gajaraula 28 29 44.01 80 | 20 24.57
193 Jatpura 28 20 3.71 80 | 13 39.52
194 Gajaraula Khas 28 28 56.06 80 | 13 35.26
195 Nogawan 28 31 29.77 80 | 13 28.54
196 Banjariya 28 26 0.97 80 | 14 26.04
197 Keeratpur Jain 28 26 1.41 80 | 14 12.42
198 Bahadurpur 28 25 425 80 | 15 17.19
199 Nizampur 28 26 18.65 80 | 15 35.83




44 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]
200 Durjanpur Kalan 28 27 0.75 80 | 16 12.6
201 Deoria Matehana Colony 28 25 29 80| 3 11
202 Paint Bojhi 28 26 4.6 79 | 54 21
203 Badhepura 28 26 252 79 | 54 42
204 Rahmanganj 28 25 23.03 79 | 54 34.6
205 Devrajpur 28 24 43.1 79 | 53 37.7
206 Illabas Deval 28 24 46.2 79 | 55 27.6
207 Kishanpur 28 24 17.2 79 | 56 26.8
208 Devhana 28 24 58.1 79 | 58 12.3
209 Mohammadpur Ta. Kishanpur| 28 23 58.24 79 | 55 58.2
210 Aam Danda 28 24 42 79 | 57 68.5
211 Patti 28 24 71.7 79 | 57 50.6
212 Pipraiyya 28 25 0.32 79 | 57 7.62
213 Baldevpur 28 25 24.2 79 | 55 28.5
214 Himmatpur 28 24 88.3 79 | 56 49.5
215 Khaptiya 28 23 24.7 79 | 56 6.8
216 Deoria Kataiyya 28 23 40.8 79 | 54 49.3
217 Deoriya Kalan 28 22 423 79 | 55 55.9
218 Painiya 28 24 6.5 79 | 52 23.8
219 Gajana Sidharpur 28 24 134 79 | 55 5
220 Jamunia Mahua 28 20 16.5 79 | 55 35.8
221 Pakadiya Ta- Deoriya 28 22 31.7 79 | 55 20
222 Lambauaa 28 22 48.7 79 | 55 30.3
223 Gopalpur 28 21 229 79 | 55 40.3
224 Basenga 28 21 50.2 79 | 55 50.2
225 Meerpur Ratanpur 28 21 0.1 79 | 55 42.1
226 Pasgawan 28 19 0.8 79 | 56 23.4
227 Raypur 28 19 49.7 79 | 56 18.3
228 Badhepura 28 17 222 79 | 57 3
229 Keeratpur (Sheetalpur) 28 18 144 79 | 58 14.1
230 Jagatpur 28 19 244 79 | 58 29.8

Proforma of action taken report

1.

W

Number and date of Meetings
Minutes of the meetings: Mention main noteworthy points. Attached Minutes of the meeting on separate

Annexure.

Status of preparation of Zonal Master Plan including Tourism master Plan
Summary of cases dealt for rectification of error apparent on face of land record. Details may be attached as

Annexure

Annexure- V

Summary of cases scrutinized for activities covered under Environment Impact Assessment Notification, 2006.
Details may be attached as separate Annexure.
Summary of case scrutinized for activities not covered under Environment Impact Assessment Notification,
2006.Details may be attached as separate Annexure.
Summary of complaints lodged under Section 19 of Environment (Protection) Act, 1986.
Any other matter of importance.
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